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BEFORE TIM NATIONAL GREEN TRIBI'NAL,

WESTERN ZONE BENCII, PI,NE

oRIGINAL APPLICATION NO. 64 OF 2025 (\yZ)

In the matter of:

Meghana Bhandari & Ors. ........Applicant

Versus

ll
o of Maharashtra & Ors . . . ...Respondents

REPLY ON BEHALF OF RESPONDE,NT NO.7 PUNE

MUMCIPAL CORPORATION (PMC).

I, Jagdish Vaijanath Khanore, Chief Engineer,

Drainage Department & Project Manager (PARMM Project),

of the Pune Municipal Corporation having my office at Pune

Municipal Corporation Building Shivajinagar Pune do hereby

state on solemn affrrmation as under:

(l) I am filing this Reply to oppose the contents of the

Original Application prefened and the grant of any

o

517



fr,
'x

reliefs to the Applicant as prayed in the above captioned

matter. I crave leave to file a further para wise Additional

Reply as and when sought necessary.

(2) I am authorized by the Respondents to file this present

Reply in my offrcial capacity and as such I disassociate

myself from any personal assertions made against me by

the Applicant in the present Application, I have perused

the documents bmught on record by the Applicant and

have understood the contents of the Application and

based on the documents and information available in

relation to the said issue.

(3) At the outset, I deny each and every averment and

allegation made in the present Application, which is

contrary to and/or inconsistent with what has been stated

in the present Reply and nothing stated therein shall be

construed as an admission for the want of any specific

and para-wise denial or non-traverse unless and until the

same is specifically admitted hereinafter.

(4) I say and submit that present Original Application is

challenging the Maharashtra State Biodiversity Board

(-
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(MSBB) Recommendation dated 2lllll2024 and

b
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Gazette Notification dated 1210612025 issued by the

Revenue and Forest Departrnent Govemment of

Maharashtra for exclusion/denotification of an area of

0.30 Ha situated on Survey No. 25 of Aundh, Pune

within the Ganeshkhind Garden Bio Heritage Site@HS)

for proposed construction and operation of the Sewage

Tr€atrnent Plant Project undertaken by the Answering

Respondent.

(5) At the further outset, I say and submit that the Applicant

has filed the present Original Application seeking the

following reliefs:

A. Qwsh and Set Aside the MSBB Recommendation

Letter No. MARAJAIYItAGaneshkhind/Section-

3/ 1 098/2024-2 5 dated 2 l. l 1.2024 ;

B. Suash and Set Aside Gozette Notiftcation WP-

10.23/C.R.282/F-l dated 12.06.2025 issued by the

Revenue and Forest Dept., Govt. of Maharash*a;

C. Pass a permanent injunction resnaining PMC from

constructing and operating the impugned Sewage

Treatment Plant within the GaneshHind Garden

BHS;
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D. Direct the PMC to explore alternate parcels of land

as available in close proximity to construct and

operate the impugned Sewage Treatment Plant;

E. Impose costs of litigation upon the Member

Secretary, MSBB and the PMC;

(6) I say and submit that the proposed Sewage Treatrnent

Plant Project of l0 MLD (hereinafter referred as

"proposed STP') at Survey No. 25, Ganesh Khind,

Aundh, Pune (Botanical Garden) is undertaken by the

Answering Respondent.

I say and submit that Proposed STP is part of "Pollution

Abatement of the river Mula-Mutha at Pune" project

which consists of construction of I I Sewage Treatment

Plants (STPs) of total 396 MLD at Kharadi, Warje,

Vadgaon, Mundhwa Matsya Beej Kendra, Naidu,

Bhairoba, Dhanori, Saner, Tanajiwadi and Botanical

Garden under the National fuver Corservation Plan

(NRCP) which is a Sponsored Scheme launched by with

aims to abate pollution in rivers across India

implemented by the National River Conservation

Directorate (NRCD) under the Ministry of Jal Shakti
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(Departnent of Water Resources, River Development &

Ganga Rejuvenation, Government of India

Accordingly, in the year 2014 Report of aforesaid ll

STPs one of which is Proposed STP @otanical Garden

STP) was submitted to the National fuver Conservation

Directorate (NRCD) under the Ministry of lal Shakti

@epartrnent of Water Resources, River Development &

Ganga Rejuvenation.

(7) I say and submit that thereafter for aforesaid I I STPs,

Minutes of Discussion (MOD) held between Japan

lntemational Corporation Agency (JICA), National

Nver Conservation Directorate (NRCD) & Pune

Municipal Corporation was signed on 23'd February

2015.

8) I say and submit that report which was submitted in the

year 2014 for aforesaid ll STPs received approval on

1410112016 from the National River Conservation

Directorate (NRCD) under the Ministry of Jal Shakti

@epartment of Water Resources, River Development &

Ganga Rejuvenation, Govemment of India .
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(9) I say and submit that thereafter Japan Intemational

Cooperation Agency (JICA) has approved loan for said o
=

proposed Project through Central Govemment. The

Govemment of India has sanctioned a grant of Rs 841.72

\
I

\,i En
Cr (85%) and the share of Pune Municipal Corporation

is Rs. 148.54 Cr. (15%) which consist of Constuction of

I I Sewage Treatment Plants and 53.5 KM of sewer lines

(missing links) details and curent progress status is as

below:-

Sr
No.

STPs (MLD) Construction
Progress

Proposed Completion
Date

I IGaradi (30) E3.660/o March2026
2 Warje (2t) 10tr/o Completed (Trial Run

and Commissioning)
3 Vadgaon (26) l0U/o Completed (Trial Run

and Commissioning)
4 Mundhwa (20) 10ff/o Completed (Trial Run

and Commissionins)
5 MBK (07) 7t.97% Much2026
6 Naidu (127) 72.10o/o hlul.e 2026
7 Bhairoba (75) 7f .08o/o lune 2026
8 Dhanori (33) 69.10o/o J.uln,e 2026
9 Baner (25) 66.7 5o/o June 2026
10. Tanaiiwadi (15) 6.620/o September 2027
ll. Botanical Garden

(10) (Land is not in
possession of
PMC).

Nil December 2027

t2 Sewer Lines
(missine links)

25% December 2026

N
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k (10) I say and submit that further in the year 2017

Govemment of Maharashtra has sanctioned

Development Plan under provision of Maharashtra

Regional Town Planning Act, 1966 for reservation of

said proposed STP at Survey No. 25 Aundh, Pune for

Sewage Treatnent Plant admeasuring 1.60E Ha of land

with access of 12 mtr DP road admeasuring 0.258 Ha.

This revision in the Development Plan was never

challenged.

Hereto marked and annexed as 'Annexure R7-I' is

copy of Development Plan of2017.

(l l) I say submit that out of aforesaid reserved land, a land

admeasuring 0.25 ha. is already in possession of

t Answering Respondent for Sewage Pumping Station

&
which is continuously in operation since the year 2002.

oz

l-J

Hereto marked and annexed as "Annexure R7-II" is

copy of Site photographs of Sewage Pumping Station

(12) I say and submit that, on l5llll20l9 Respondent No. 5-

Mahatma Phule Agriculture University (MPKV) has

issued No Objection Certificate for construction of said

proposed STP on 0.30 Ha land with condition for

Y
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compensation of land should be paid as per the

Govemment decision. Accordingly, Answering

Respondent agreed and has completed initial site

activities such as site establishment, Topography, Soil

Investigation, Basic Engineering etc. Hereto marked and

annexed as 'Annexure R7-IIP is copy of NOC dated

l5llll20l9 along with its translation.

(13) I say and submit that on 31108/2020, that is much after

sanctioned Detailed Project Report by Government of

India and sanctioned Development Plan of 2017 by

Govemment of Maharasht4 land admeasuring about

33.01 Ha. was declared as Biodiversity Heritage Area by

the Govemment of Maharashra based upon

recommendations of the Respondent no. 2 Maharashtra

State Biodiversity Board (MSBB). Hereto marked and

annexed as "Annexure R7-IV" is copy of letter dated

3110812020 along with its translation.

(14) I say and submitthat,on2S/1212021 RespondentNo.6-

Maharashtra Pollution Control Board has granted

Consent to Establish to Answering Respondent for said
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proposed STP. Hereto marked and annexed as

"Annexure R7-V" is copy of Consent to Establish.

(15) I say and submit that thereafter Respondent No. 5-

Mahatma Phule Agriculture University (MPKV) issued

a letter dated 2310212023, 28103/2023 & 01109/2023

wherein Answering Respondent was refused to carryout

construction on 0.30 Ha of land due to declaration of

Biodiversity Heritage Site. Hereto marked and annexed

as "Annexure R7-VI Colly" is copy of letter dated

2310212023, 2810312023 & 0l/0912023 along with its

translation.

(16) I say and submit that on 0510912023 Answering

Respondent has issued a letter to Respondent No. 3-

Forest Department of Maharashtra requesting for

denotification/exclusion of 0.30 Ha. area of land which

)
,

{
,.)

i
is l% of the total 33.01 Ha. area of land declared as

Biodiversity Heritage Site. Hereto marked and arurexed

as "Annexure R7-V[" is copy of letter dated

05109/2023 along with its translation.

(17) I say and submit that pursuance of request, the Principal

Secretary, Revenue and Forest Deparhnent, directed the

x
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Respondent, Respondent No. 3- Forest Department of

Maharashtra and Respondent No. 5-Mahatrna Phule

Agriculture University (MPKV) to visit Biodiversity

Heritage Site and submit the proposal to Respondent no.

2 Maharashtra State Biodiversity Board (MSBB) for

further approval.

(18) I say and submit that, accordingly on0610212024 and

23/02/2024 proposal was submitted by Answering

Respondent for approval of denotificatior/exclusion of

0.30 Ha and 12 mtr DP road to Respondent no. 2-

Maharashtra State Biodiversity Board (MSBB). Hereto

marked and annexed as "Atrnexure R7-Vt[ Colly" is

copy of letter dated 06/02/2024 ard 2310212024 along

with its translation.

(19) I say and submit that on 05/0212024 Ministry of Jal

Shakti, Departrnent of Water Resources River

Development & Ganga Rejuvenation issued a letter for

"setting up a 10 MLD capacity STP at Aundh, within the

Biodiversity Garden has been put on hold as the site was

m

declared as Biodiversity Heritage Site by the State of

AN
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Maharashtra. This could further delay implementation

of the project. Therefore, your kind intemention in this

matter is requested; so that, it is resolved at the earliest

for timely completion of the Proposed Project". Hereto

marked and annexed as "Annexure R7-IX' is copy of

letter dated 05/0212024 along with its translation.

I say and submit that on2ll02l2o24, Respondent No. 5-

Mahatma Phule Agriculture University (MPKV) issued

letter regarding the handover of 0.30 Ha of land after the

approval from Respondent No. 2-Maharashtra State

Biodiversity Board (MSBB) and same will be also

submitted for approval to Respondent No. 5-Mahatma

Phule Agriculture University (MPKV). Hereto marked

and annexed as "Annexure R7-X" is copy ofletter dated

2110212024 along with its translation.

I say and submit that Answering Respondent has issued

a letter dated 30/0812024 to Respondent No. 5-Mahatma

Phule Agriculture University (MPKV) requesting

advance possession of 0.30 Ha. land out oftotal reserved

land Biodiversity Heritage Site along with 0.258 Ha.

Area of 12 mtr DP road under sub section (3) of section

(20)

(21)
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3 of Maharashtra Agricultural Universities Act 1983.

Hereto marked and annexed as "Annexure R7-XI" is

copy of letter dat ed 3010812024 along with its translation.

(22) | say and submit that Associate Research Director,

Divisional Agricultural Research Centre, Ganeshkhind,

Pune issued a letter dated 2311012024 to Answering

Respondent stating there irq

" Pursuant to the said letter it is reported that, subject to

the completion of the following conditions, the Hon.

Executive Council, Divisional Agricultural Research

Centre, Ganeshkhind, Pune at S.No. 25 under Section

j(3) of the the proposal for transfer of 0.3 Ha. land k

being recommended to the Government through the

Maharashtra Agricultural Education and Research

Council

1. Necessary amendments should be made in the

notification of the said 0.3 Ha. Land and the same should

be approved by the Biodiversity Board.

2. After the receiving the approval and as per the

comperuationfor 0. j Ha. Land/ixed by the Government,

Retaining wall, Internal roads and other development

* I
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worl<s is to be done from the PMC in the area of

Divisional Agricultural Research Centre, Ganeshkhind,

Pune. " . Hereto marked and armexed as "Annexure R7-

XII" is copy of letter dated 23110/2024 along with its

hanslation.

(23) I say and submit that Respondent no. 2-Maharashtra

State Biodiversity Board (MSBB) issued letter dated

2l/ll/2024 to the Principal Secretary, Revenue and

Forest Deparhnent, recommending for

denotification/exclusion 0.30 Ha area of land for said

proposed STP from Biodiversity Heritage Site oftotal

33.01 Ha area of land. Hereto marked and annexed as

"Annexure R7-XIII' is copy of letter dated2l llll2024.

(24) I say and submit that the Project Director of National

River Conservation Directorate (NRCD), Govemment

of India has issued a letter dated 22lll/2024 to Chief

d. Secretary of Govemment of Maharashtra and Answering

*

,1.,J

Respondent to complete the said proposed project in time

without any delay and informed to intervene in the

transfer process of the said project site. Hereto marked

t
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E
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and annexed as "Atrnexure R7-)ilV" is copy of letter

t- dated22lll/2024.e
) I say and submit that Answering Respondent has issued

a letter dated 2511112024 toRespondent No. 5-Mahatma

Phule Agriculture University (MPKV) requesting NOC

for commencement of work at said 0.30 Ha of land.

Hereto marked and annexed as "Annexure R7-X\I' is

copy ofletter dated25llll2024 along with its translation.

(26) I say and submit that thereafter, Answering Respondent

has also issued a letter dated 0911212024 to the Principal

Secretary, Revenue and Forest Department, for approval

of revised proposal recommended/submitted by

Respondent no. 2-Maharashtra State Biodiversity Board

(MSBB) or2l/1112024. Hereto marked and annexed as

"Annerure R7-XVI" is copy of letter dated09ll2l2024

along with its translation.

(27) I say and submit that further, Respondent no. 2-

Maharashtra State Biodiversity Board (MSBB) emailed

a letter dated 2411212024 to Answering Respondent to

provide details of latitude and longitude map of 0.30 Ha

*
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area of land for said proposed STP from Biodiversity
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Heritage Site. Accordingly, on 02/01/2025 Answering

Respondent submitted details as requested. Hereto

marked and annexed as "Annexure R7-XV[ Colly" is

copy of letter dated 24/1212024 and 0210112025 along

with its hanslation.

(28) I say and submit that on24l0ll2025 Respondent no. 2-

Maharashtra State Biodiversity Board (MSBB) has

submitted details of latitude and longitude map of 0.30

Ha area of land for said proposed STP from Biodiversity

Heritage Site to Respondent No. 3- Forest Departrnent of

Maharashtra. Hereto marked and annexed as "Annexure

R7-XVIII" is copy of letter dated24/0112025 along with

z
its translation.

Aa.

o (29) I say and submit that accordingly ot 12/0612025

Govemment of Maharashtra has de notified / excluded

0.30 Ha area of land for said proposed STP from

Biodiversity Heritage Site. Hereto marked and annexed

as "Annexure R7-XIX" is copy of letter dated

12t06t2025.

(30) I say and submit that in pursuant of resolution dated

,.$

24/0812025, it was resolved that Answering Respondent

531
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will provide altemative land of equal area to Respondent

No. S-Mahatma Phule Agriculture University (MPKV)

in lieu of 0.30 Ha of land. However, during the meeting

held on 1011012025, it was conveyed to Agriculture

Minister, Govemment of Maharashtr4 that providing

altemative land is not feasible, and therefore the

Answering Respondent is willing to pay the land

valuation amount to Respondent No. 5 - Mahatma Phule

Agriculture University (MPKV). Accordingly, proposal

is submitted to concern Govemment of Maharashtra

department for land valuation of 0.30 Ha of land.

(31) I say and submit that on 20lll/2025 Answering

Respondent has requested Principal Secretary, Animal

Husbandry, Dary Development and Fisheries

Deparunent, GoM, Mumbai for issuing No Objection

Certificate for proposed STP. It is further submitted that

no actual construction activity has commenced at the

site, except for preliminary site-establishment works,

namely soil investigation, establishment of a site office,

and pile testing.
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(32) Necessity of the proposed STP at this Site

532



+

i. Wastewater infrastructure is a stategic resource,

delivering sustained benefits to people, the

environment and the economy.

ii. Proposed STP is environment friendly project and is

constructed in the interest of better hygiene of Pune

Citizens as well as to improve water quality in the

River Mula and is unlikely to result in adverse

environmental impacts.

iii. Proposed STP is part of sewerage system for Pune

City as a whole, the drainage generating from Pashan

(Part), Aundh, Sakalnagar, University of Pune,

Rajbhavan, Baner (Part), NCL area, Pune Rural

Police headquarter, serving a population of

approximate 1.08 Lakhs. Therefore, from an

engineering perspective, the proposed STP site is

topographically optimal for the installation of a
Sewage Treatnent Plant (STP), as its position at the

lowest gradient facilitates seamless gravitational flow

which is most technically feasible and hydraulically

efficient site for the said proposed STP.

iv. Answering Respondent has developed a sewer

network as per the requirement of Bopodi / Botanical

Sewage District. The sewage currently is brought

through well-developed sewer network up to the said

proposed STP.

v. Therefore, in view ofabove, Sewage Treatnent Plant

forms an integral part of the well-developed sewage

ill',
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(33)

district, relocation of the same is not feasible. The

proposed STP is a vital public utility project, essential

for maintaining public hygiene and for reducing

pollution in the river. Upon commissioning of the

plant, approximately l0 MLD of treated water shall

be made available for conservation purposes for the

Biodiversity Heritage Site.

I say and submit that that this Hon'ble Tribunal in

Original Application 55 of 2015 Subhash Ramkrishna

Patil Vs MPCB & Ors. with Original ApplicationNo.26

of 2016 Vinay Balasaheb Ghule Vs The Commissioner

Pune Municipal Corporation & Ors. with Original

Application No. 37 of 2016 Shewalewadi

Grampanchayat through its Sarpanch & Anr Vs The

Commissioner Pune Municipal Corporation & Ors. has

dealt with tlre issue of "Issue raised therein pertains to

preventing discharge of untreated san age in rir'sers

including Mula, Mutha, Panani and Indrayani in Pune,

Maharashtra" . Wherein it was observed that,

"PMC must tal<e stern measures to prevent discharge of

untreated sewage into the rivers. .... . Drains and rivers

are to be free from sewage without mixing the same with
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the rivers. Treated sewage must be used for secondary

purposes. Non-performance of such minimum functions

of the State is threat to the rule of law and safety of the

citizens

(34) In view of above Answering Respondent is in process of

setting up Sewage Treatment Plant at vmious locations

(reference is given in table at para no. l0). Moreover, by

the Gazette Notification dated 1210612025 issued by the

Revenue and Forest Departnent Govemment of

Maharashtra, a land admeasuring 0.30 Ha for proposed

STP is excluded from Bio Heritage Site.

(35) Therefore, taking into consideration the importance of

proposed STP for reducing the pollution in Mula Mutha

River this Original Application may kindly be dismissed.

hlY9/
5{Fr Snif{rdr
raft,qrtst

gt wr+rtwF*r
Respondent No. 7

Adv. for Respondents No. 7

Place: Pune

Date: 10212026

o
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VERIFICATION

I, Jagdish Vaijanath Khanore, Age 57 Years, Adult, Chief Engineer,

Drainage Department & Project Manager (PARMM Project),

authorized signatory for Pune Municipal Corporation do hereby state

on solemn affirmation that what is stated forgoing Para's is true and

correct to my own knowledge and belief.

Solemnly affirmed at Pune.

This day of February,2026

\ 2 FEts 2026 5w
ftfi,(IRuI

gu) qEqq{crfd5al

Respondent No. 7

BEFORE
Adv. For Respon

MAIT1TA K. SHAH
NOIARY

GOVT. OF INDIA
PUIi,E DiSTRICT

D REGISTERED
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Annexure R7-I
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Text Box
SW3 + 12 Mtr. DP Road Reservation
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Annexure R7-II
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Mahatma PhuleKrishiVidyapeeth 

Rahuri 413722, Ahmednagar District (M.S.) 

Website: www.mpkv.mah.ac.in 

Email: adminmpkv@rediffmail.com 

Phone: (02426) 243216, 243366 

Fax: (02426) 243216 

 

No. Ka.Vy./Land/637/2019 

Date: 15.11.2019 

To: 

Hon. Commissioner, 

Pune Municipal Corporation, Pune 

Subject: 

Making 0.30 hectares of land at Ganeshkhind, Pune 

(Survey No. 25) available to Pune Municipal 

Corporation for STP (Sewage Treatment Plant). 

References: 

(1) Our letter No. Ka.Vy./Land/530/2019 dated 

04.10.2019 
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(2) Your letter No. M.Ma./Papu/6381/2019 dated 

05.11.2019 

Sir, 

With reference to the above, it is informed with the 

approval of the Vice-Chancellor that 0.30 hectares of 

land at Ganeshkhind, Pune (Survey No. 25) may be 

transferred to Pune Municipal Corporation for the 

construction of the STP (Sewage Treatment Plant). 

In exchange, the compensation amount will be 

adjusted according to the rates fixed by the 

government. The Municipal Corporation will carry 

out boundary and related works as mentioned in 

reference (1), subject to government approval. 

The Vidyapeeth has no objection to making this land 

available to Pune Municipal Corporation under the 

stated conditions. 

Yours faithfully, 

(SopanKasar) 

Registrar 
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REVENUE AND FORESTS DEPARTMENT 

Madam Cama Road, Hutatma Rajguru Chowk, Mantralaya, 
Mumbai 400 032, dated the 31st August 2020. 

NOT/FICA TION 
BIOLOGICAL DIVERSITY ACT, 2002. 

No.WLP.0518/CA-223/F-1.- Whereas, the Government of Maharashtra intends to declare the 
area described in the scheduled appended hereto (hereinafter referred to as "the said area") as 
"Biodiversity Heritage Site" considering its biological and historical value ; 

Now, therefore, in the exercise of the powers conferred by sub-section ( 1) of section 37 of the 
Biological Diversity Act, 2002 (18 of 2003) and of all the powers enabling in this behalf, the 
Government of Maharashtra hereby, on recommendation of the Maharashtra State Biodiversity Board 
declares the said area as "Biodiversity Heritage Site". 

Name Location 

(1) (2) 
Ganeshkhind Mahatma 
Garden Phule Krishi 

Vidyapeeth, 
Pune 

Schedule 

District GPS Co-ordinates of Area 
Boundary Points 

(3) (4) (5) 
Pune (A) N.18.5687 33.01 

E.73.8239 Ha. 
(8) N.18.5679 

E.73.8283 
(C) N.18.5628 

E.73.8286 
(D) N.18.563 

E.73.8222 

By order and in the name of the Governor of Maharashtra, 

GAJENDRA NARWANE, 

Deputy Secretary to Government. 

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR, 
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, 
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS, 
21-A, NETAJI SUBHASH ROAD, CHARNf ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE 
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Revenue and Forest Department 

Madam Kama Marg, HutatmaRajguruChowk, 

Secretariat, Mumbai – 400032 

Dated: 31 August 2020 

Notification 

Biodiversity Act, 2002 

Reference No.: WLP.0518/Pr.Kr. 223/F-1. 

Whereas, considering the ecological and historical 

importance of the area described in the attached 

schedule (hereinafter referred to as the “said area”), 

the Government of Maharashtra is pleased to declare 

it as a “Biodiversity Heritage Area.” 

Now, therefore, in exercise of the powers conferred by 

Section 37, sub-section (1) of the Biodiversity Act, 

2002 (Act No. 18 of 2003), and all other powers 

enabling it in this regard, the Government of 

Maharashtra, based on the recommendation of the 

Maharashtra State Biodiversity Board, hereby 

declares the said area as a “Biodiversity Heritage 

Area.”
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Government of Maharashtra Gazette, Extraordinary 

Part Four-A, August 31, 2020 / Bhadra 9, Shaka 1942 

SCHEDULE 

GPS Co-ordinates of Boundary Points 

1. Name  : Ganeshkhind Garden 

2. Location  : Mahatma Phule Krushi  

Vidyapeeth, Pune 

3. District   : Pune 

4. GPS Co-ordinates of Boundary Points:   

(a) N 18.5687, E 

73.8239(b)  

(b) N 18.5679, E 

73.8283(c)  

(c) N 18.5628, E 

73.8286(d)  

(d) N 18.5630,         E  

73.82 
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6. Area : 33.01 

By order of the Governor of Maharashtra, 

 

Gajendra Narwane, 

Deputy Secretary, Government 

of Maharashtra 
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Government of Maharashtra, Extraordinary Gazette, 

Part Four-A, 31st August 2020 / Bhadra 9, Shaka 

1942 

 

REVENUE AND FORESTS DEPARTMENT 

Madam Cama Road, HutatmaRajguruChowk, 

Mantralaya, Mumbai-32, dated the 31st August 2020. 

NOTIFICATION 

 

BIOLOGICAL DIVERSITY ACT, 2002. 

 

No.WLP.0518/CR-223/F-1.-  

Whereas, the Government of Maharashtra intends to 

declare the area described in the scheduled appended 

hereto (hereinafter referred to as "the said area") as 

"Biodiversity Heritage Site" considering its biological 

and historical value; 
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Now, therefore, in the exercise of the powers 

conferred by sub-section (1) of section 37 of the 

Biological Diversity Act, 2002 (18 of 2003) and of all 

the powers enabling in this behalf, the Government of 

Maharashtra hereby, on recommendation of the 

Maharashtra State Biodiversity Board declares the 

said area as "Biodiversity Heritage Site". 

SCHEDULE 

1. Name  : Ganeshkhind Garden 

2. Location :  Mahatma PhuleKrishi  

Vidyapeeth, Pune 

3. District  : Pune 

5. GPS Co-ordinates of Boundary Points: 

(Α) Ν.18.5687 

E.73.8239 

(Β) Ν.18.5679 

Ε.73.8283 

(C) N.18.5628 

Ε.73.8286 
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(D) N.18.563 

E.73.8222 

5. Area:   33.01 Ha. 

 

By order and in the name of the Governor of 

Maharashtra, 

GAJENDRA NARWANE, 

Deputy Secretary to Government. 

 

On behalf of government printing, stationery and 

publication, printed  

And published by director, rupendra dinesh more, 

printed at government central press, 21-a, netaji 

subhash road, charni road mumbai 400 004 and 

published at directorate of government printing, 

stationery and publications 

21-a, Netaji subhash road, charni road. Mumbai 400 

004. Editor: director, rupendra dinesh more 
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9

Annexure R7-V
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Maharashtra Pollution Control Board
61caaa2a6fc6862f628ffea7

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/92e556ac318b08a3751391cc8dbfc2b58e38b502c7f3302c0f92a95759daf2a9
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Mahatma Phule Krushi Vidyapeeth 

Regional Agricultural Research Centre 

Telephone No.: 020-25693750, 25697460 

Fax No.: 020-25698734 

E-mail: zars_gkpune@rediffmail.com 

Address: Aundh–Khadki Road, Ganeshkhind, Pune – 

411067 (Maharashtra) 

 

Outward No.: RARC/Regional Research Centre/Land 

Availability/2372/2023 

Date: 23 FEB 2023 

To, 

The Hon’ble Superintending Engineer, 

Sewerage Department and 

Project Manager (JICA Project), 

Pune Municipal Corporation, Pune. 

Subject:  

Regarding making available 0.30 hectare area from 

Survey No. 25 property at Ganeshkhind, Pune, to Pune 
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Municipal Corporation, Pune, for STP (sewage water 

treatment plant). 

Reference:  

Your letter Outward No. SEDP-2199 dated 

16.02.2023. 

Sir, 

With reference to the above subject, it is proposed by 

your office to construct a sewage treatment plant of 10 

million litres per day (MLD) capacity under the 

National River Conservation Scheme for controlling 

pollution of the Mula–Mutha River (JICA Project) in 

30 gunthas of land from Survey No. 25 of the Regional 

Agricultural Research Centre, Ganeshkhind, Pune. 

At present, 33.01 hectares of land of this Centre has 

been declared as a biodiversity area in the Government 

of Maharashtra Gazette. Since the said area has been 

declared as a Biodiversity Heritage Site, conservation 

and nurturing of the trees falling within this area is 

essential. For removal of trees or transplantation of 
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trees, prior permission of the concerned Ministry is 

required. 

Similarly, as per the instructions given during the site 

visit conducted on 31/01/2023 by the Hon’ble Vice-

Chancellor and Hon’ble Director of Research, MPKV, 

Rahuri, along with the scientists of this Research 

Centre, and as per the instructions given 

telephonically by the Hon’ble Registrar, MPKV, 

Rahuri, on 23/02/2023, the land of this farm 

(Biodiversity Heritage Area) cannot be transferred for 

the JICA Project, as preservation of the biodiversity 

area is necessary. 

Please take note. 

Yours faithfully, 

(Signed) 

Associate Research Director 

National Agricultural Research Project 

(Dryland), 

Ganeshkhind, Pune – 411067 

Copy respectfully submitted to: 
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The Hon’ble Director of Research, MPKV, Rahuri 

 

The Hon’ble Registrar, MPKV, Rahuri 

For kind information: 

 

Personal Assistant to the Hon’ble Vice-Chancellor, 

MPKV, Rahuri. 
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Government of Maharashtra 

Food for the many is the supreme vow 

Mahatma PhuleKrushiVidyapeeth, Rahuri 

Office – Assistant Registrar (Administrative 

Authority), 

Mahatma PhuleKrushiVidyapeeth, Rahuri 

Telephone No.: 02426-243222 

E-mail: arofm.mpkv@gov.in

Address: Central Campus, Administrative Building, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, 

Tal. Rahuri, Dist. Ahmednagar, Pin – 423 722 

28.03.2023 Proceedings of the meeting held on 

15.06.2023 at 11.45 a.m. in the Audio-Visual 

Hall of the Post Graduate College, MPKV, 

Rahuri, regarding the 339th meeting of the 

Executive Council. 

Subject 

Subject No. 19(10) – 

To make available 0.30 hectare area from Survey No. 

25 property at Ganeshkhind, Pune, to Pune 

Municipal Corporation, Pune, for STP sewage 

treatment plant. 
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Resolution passed in the 338th meeting held on 

28.03.2023 

 

Resolution No. 24/Ka.P.Va.338 (28.03.2023): 

As per the request made by Pune Municipal 

Corporation, Pune, for providing 0.30 hectare area 

from Survey No. 25 property at Ganeshkhind, Pune, 

for STP sewage treatment plant, since the said area 

has been declared as “Biodiversity Heritage Area” 

under the Maharashtra Government Gazette dated 

31/08/2020, and as conservation and preservation of 

the said area is necessary, the Executive Council 

unanimously rejects the proposal to make the said 

land available to Pune Municipal Corporation, Pune. 

(Action: Associate Research Director, Regional 

Agricultural Research Centre, Ganeshkhind, Pune) 

Amended resolution passed 

 

Resolution No. 24/Ka.P.Va.338 (28.03.2023): 
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As per the request made by Pune Municipal 

Corporation, Pune, for providing 0.30 hectare area 

from Survey No. 25 property at Ganeshkhind, Pune, 

for STP sewage treatment plant, since the said area 

has been declared as “Biodiversity Heritage Area” 

under the Maharashtra Government Gazette dated 

31/08/2020, and as conservation and preservation of 

the said area is necessary, the Executive Council 

unanimously disapproves the proposal to make the 

said land available to Pune Municipal Corporation, 

Pune. 

(Action: Associate Research Director, Regional 

Agricultural Research Centre, Ganeshkhind, Pune) 

(Vitthal Shirke) 

Registrar 

and Member Secretary, 

MPKV, Rahuri 

Yours faithfully, 

Associate Research Director 

 

With the approval of the Hon’ble Chairman and 

Vice-Chancellor, MPKV, Rahuri.
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Government of Maharashtra 

Mahatma PhuleKrushiVidyapeeth 

Office – Divisional Agricultural Research Centre 

Telephone No.: 020-20693750, 25697460 

Address: Aundh–Khadki Road, Ganeshkhind, Pune – 

Maharashtra 411067 

 Tel: 020-25698738 

Email: zarsgkpune@rediffmail.com 

 

No. Sasan/Div. Agri. Res. Centre / Construction Dept. 

842/2023 

Date: 01/09/2023 

To, 

The Superintending Engineer, 

Sewerage Department and Project Manager, 

JICA Project, 

Pune Municipal Corporation, Pune. 

 

Subject:  

Making available 0.30 Hectare area for STP (Sewage 

Treatment Plant) from Survey No. 25 property at 
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Ganeshkhind, Pune, to Pune Municipal Corporation, 

Pune. 

Reference:  

No. Authority-1 Executive Council 339th Meeting / 

Estt./24/5/2023, dated 31/08/2023. 

Letter of the Hon’ble Deputy Registrar 

(Administration), MPKV, Rahuri. 

 

Sir, 

From the Divisional Agricultural Research Centre, 

Ganeshkhind, Pune, a proposal was received from 

Pune Municipal Corporation for construction of a 

Sewage Treatment Plant of 10 Million Litres per Day 

(MLD) capacity under the National River 

Conservation Plan for controlling pollution of the 

Mula–Mutha River (JICA Project) on 30 Gunthas of 

land from Survey No. 25, and for making available 30 

Gunthas of land for the said purpose. As per letter No. 

1714 dated 20/03/2023 of the Hon’ble Registrar, 
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MPKV, Rahuri, a proposal regarding whether the 

proposed 30 Gunthas of land for the JICA Project 

should be transferred or not was placed for approval 

before the Executive Council in its meeting dated 

28/03/2023. 

As per the said resolution, the area of 0.30 Hectare 

from Survey No. 25 at Ganeshkhind, Pune, demanded 

by Pune Municipal Corporation, Pune, for the STP 

Sewage Treatment Plant, has been declared as a 

“Biodiversity Heritage Site” as per Government of 

Maharashtra Gazette dated 31/08/2020, and therefore 

conservation and protection of the said area is 

necessary. Hence, the Executive Council unanimously 

rejected the proposal to make the said area available 

to Pune Municipal Corporation, Pune. Accordingly, a 

resolution to that effect was passed in the 338th 

meeting of the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, held on 28/03/2023. 

However, the said proposal was again placed before 

the 339th Executive Council meeting held on 

15/06/2023, and the Executive Council unanimously 
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passed a resolution rejecting the said proposal. A copy 

of the said resolution is enclosed herewith for your 

information. 

Submitted respectfully for your kind information. 

Yours faithfully, 

Associate Research Director 

 

Enclosure: As above. 
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Office of the 

Superintending Engineer 

Sewerage Department 

(Project)  

Pune Municipality 

Ref. No. – M.A./Sewerage (Project)/2106 

Date – 05/09/2023 

To, 

The Principal Secretary (Forests), 

Government of Maharashtra, 

Mantralaya, Mumbai – 400 032 

 

Subject: 

Exclusion of the area reserved for Sewage Treatment 

Plant and the connecting road, as shown in the 

sanctioned Development Plan of Pune City, from the 

Biodiversity Heritage Area declared at Ganeshkhind, 

Pune, by exercising the powers conferred under 

Section 37(1) of Section 18 of the Biological Diversity 

Act, 2002–03. 

581



 

 

Reference 

1. Notification published in the Maharashtra 

Government Gazette, Extraordinary Part IV-A, 

Year 6, Issue No. 48, Extraordinary No. 78 (No. 

WLP-0518/Pr.K.223/F-1), dated 31.08.2020. 

2. Letter of the Office of the Superintending 

Engineer, Sewerage Department (Project), Pune 

Municipal Corporation, Ref. No. 

M.A./SEDP/1888, dated 18/08/2023. 

Sir, 

Under the joint initiative of the Government of India, 

Japan International Cooperation Agency (JICA) and 

Pune Municipal Corporation, sewage treatment 

projects are being undertaken at 11 locations to reduce 

pollution of the Mula and Mutha rivers in Pune City. 

Under this project, in the sanctioned Development 

Plan of Pune City, an area is reserved for a Sewage 
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Treatment Project (SW3) at the Botanical Garden of 

Mahatma PhuleKrushiVidyapeeth, adjacent to 

Ganeshkhind at Aundh, Pune. Out of this, 

approximately 25 gunthas of land is in the possession 

of Pune Municipal Corporation, on which a sewage 

pumping station is already functioning. As per the 

present geographical conditions of this area and 

population, in the first phase a sewage treatment 

project of 10 MLD capacity is proposed to be 

constructed. For this purpose, the 25 gunthas of land 

in possession of Pune Municipal Corporation and an 

additional 30 gunthas of land from the reserved area is 

required. In this regard, Pune Municipal Corporation 

has carried out correspondence and held meetings 

from time to time with Mahatma 

PhuleKrushiVidyapeeth. Accordingly, the Registrar, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, District 

Ahmednagar, vide their Ref. No. 

Kavya/Jamin/137/2019, dated 15.11.2019, issued a 

No Objection Certificate stating that, subject to 

Government approval, 30 gunthas of land may be 
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made available to Pune Municipal Corporation for the 

said project, on the condition that, in lieu of the 

compensation amount to be fixed by the Government, 

the Pune Municipal Corporation shall undertake the 

construction of the boundary wall and internal roads. 

Accordingly, Pune Municipal Corporation has carried 

out correspondence and meetings from time to time 

with the Government of India and JICA, obtained 

approval to establish a 10 MLD capacity project at the 

said location, and initiated action to commence the 

works. 

While attempting to obtain the necessary permissions 

and coordinating with local authorities to transplant 

the jackfruit and cashew trees affected under the said 

project, Pune Municipal Corporation was restrained 

from carrying out the works on the ground that the said 

location has been declared as a Biodiversity Heritage 

Area. Therefore, this office carried out 

correspondence with the Registrar, Mahatma 

PhuleKrushiVidyapeeth. However, in the 338th 

meeting of the Executive Council of Mahatma 
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PhuleKrushiVidyapeeth, Rahuri, Agenda Item No. 

19(10) – “Making available 0.30 hectare area from 

Survey No. 25 property at Ganeshkhind, Pune, for the 

STP sewage treatment plant to Pune Municipal 

Corporation, Pune” – since the said area has been 

declared as a Biodiversity Heritage Area as per the 

Maharashtra Government Gazette dated 31.08.2020, 

and as conservation and protection of the said area is 

necessary, the Executive Council unanimously 

rejected the proposal to make the said land available 

to Pune Municipal Corporation, and a resolution to 

that effect was passed. 

As per the notification issued in the Maharashtra 

Government Gazette, Extraordinary Part IV-A, Year 6, 

Issue No. 48, Extraordinary No. 78 (No. WLP-

0518/Pr.K.223/F-1), dated 31.08.2020, the 

Biodiversity Heritage Area has been declared as per 

the Schedule mentioned below. 
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Schedule 1 

1. Name : Ganeshkhind Garden    

2. Location :  Mahatma 

PhuleKrushiVidyapeeth, Pune 

3.  District  : Pune 

4. GPS Co-ordinates Boundary Points  

(a) N. 18.5987 

(c) N. 18.5679 

(k) N. 18.5128 

(d) N. 18.563 

E. 73.8222 

5. Area  : 32.01 Hectare  

6. Remarks : Biodiversity Heritage Area 

declared as per 

     Gazette Pune Municipal 

Corporation 
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However, the Government of Maharashtra, vide its 

Gazette bearing U/S 31(1) of the M.R.T.F. Act, 1966, 

Notification No. TPS-1815/209/CR-69/15/DP-

PUNE/Corrigendum/UD-13, dated 09/10/2017, has 

sanctioned the Development Plan of Pune City, and 

in the said Development Plan, the reservation SW3 at 

the above location along with a 12-metre wide 

connecting road has been sanctioned. The said area 

has been declared as per Schedule 2 mentioned 

below. 

Schedule 2 

1. Name : Ganeshkhind Garden    

2. Location :  Mahatma 

PhuleKrushiVidyapeeth, Pune 

3.  District  : Pune 

4. GPS Co-ordinates Boundary Points  

14. N. 2053487.14 E. 375926.86 

15. N. 2053481.98 E. 375962.10 

16. N. 2053478.87 E. 375982.24 

17. N. 2053446.26 E. 376090.82 
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18. N. 2053343.82 E. 376062.48 

19. N. 2053351.12 E. 375930.43 

20. N. 2053360.14 E. 375920.94 

21. N. 2053393.65 E. 375959.59 

22. N. 2053411.22 E. 375961.91 

23. N. 2053423.78 E. 375961.55 

24. N. 2053433.32 E. 375959.30 

25. N. 2053461.25 E. 375941.76 

26. N. 2053470.43 E. 375932.91 

 

5. Area : 1,606 Hector 

6. Remarks: Area reserved as SW-3 as per 

sanctioned 

 Development Plan 

1Name : Ganeshkhind Garden    

2.Location :  Mahatma 

PhuleKrushiVidyapeeth, Pune 

3 District  : Pune 

4. GPS Co-ordinates Boundary Points  

26. N. 2053446.26 E. 376090.82 

588



27. N. 2053414.75 E. 376176.23 

28. N. 2053395.01 E. 376295.17 

29. N. 2053383.22 E. 376293.79 

30. N. 2053402.20 E. 376175.80 

31. N. 2053434.01 E. 376088.38.  

5. Area: | 0.258 Hectare   

6. Remarks: Area reserved for 12-metre wide D.P. 

road as per 

 sanctioned Development Plan 

 

Therefore, in accordance with the said reservation and 

considering the necessity and requirement of having 

an S.T.P. at this location, with the objective of 

reducing the pollution occurring in the Mula River, 

Pune Municipal Corporation has included the said 

S.T.P. in the ambitious project of the Government of 

India. However, now, in accordance with your 

Gazette, the Hon’ble Executive Council of Mahatma 

PhuleKrushiVidyapeeth has prohibited carrying out 

works at the said location. 
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With regard to this project, repeated inquiries are 

being made at the level of the Central Government, 

and due to the delay occurring in completion of the 

project, the concerned officers of the Government of 

India have expressed strong displeasure and have 

issued instructions to Pune Municipal Corporation to 

start the said project immediately. In such 

circumstances, if the reserved area for the sewage 

treatment plant and the reserved area for the 

connecting road as shown in the Development Plan 

earlier sanctioned by the State Government are 

excluded, the said project will proceed. 

At the above location, a sewage pumping station of 

Pune Municipal Corporation has been operational 

since the year 2004–05. The newly proposed sewage 

treatment plant is an extension thereof. Considering 

the No Objection Certificate issued in the year 2019 

by Mahatma PhuleKrushiVidyapeeth, Rahuri, and 

similarly the approval granted by the Government of 

Maharashtra in the year 2017 to the Development Plan 
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and the reservation of Pune City, the proposed sewage 

treatment plant stands committed. 

Therefore, upon consideration of the above matters, a 

proposal for exclusion of the SW3 reservation area 

admeasuring approximately 1.106 hectares and the 

reserved D.P. road of 12 metres width admeasuring 

approximately 0.258 hectares (as mentioned in 

Schedule 2), as shown in the Government-sanctioned 

Development Plan of Pune City, from the concerned 

Biodiversity Heritage Area, has been submitted to the 

Hon’ble Additional Chief Secretary, Revenue and 

Forests Department, under reference No. 2. 

Since the notification issued under reference No. 1 has 

been issued through your department, it is requested 

that the action for exclusion of the above-mentioned 

area be carried out through your department. 

Kindly note. 

Municipal Commissioner 

Pune Municipal 

Corporation 

Enclosed – Entire case 
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Office of the Superintending Engineer 

Sewerage Department (Project) 

Pune Municipal Corporation 

 

No. – M.O./SEDP/4299 

Date – 06/02/2024 

To, 

The Hon. Principal Chief Conservator of Forests and 

Member Secretary, 

Maharashtra State Biodiversity Board, 

Nagpur 

 

Subject: 

Regarding making necessary amendments in the 

notification for excluding the reservation of the 

Sewage Treatment Plant and the connecting road 

shown in the Government-approved Development 

Plan of Pune City from the Biodiversity Heritage Site 
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declared at Ganeshkhind, Pune, by exercising the 

powers conferred under Section 37 (1) of Section 18 

of the Biological Diversity Act, 2002–03, by the 

Government of Maharashtra. 

Reference: 

(1) Notification issued in the Maharashtra 

Government Gazette, Extraordinary Part 4-A, Year 6, 

Issue No. 48, Extraordinary No. 78 (No. 

WLP.0518/Pr.Kr.223/F-1), dated 31.08.2020. 

(2) Letter of the Office of the Superintending 

Engineer, Sewerage Department (Project), Pune 

Municipal Corporation, No. Ma/SEDP/1888, dated 

18/08/2023. 

(3) Letter of the Office of the Superintending 

Engineer, Sewerage Department (Project), Pune 

Municipal Corporation, No. Ma/Malni (Pr)/2106, 

dated 05/09/2023. 

(4) Meeting held on 04/12/2023 at 2.00 p.m. under the 

chairmanship of the Hon. Principal Secretary 
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(Forests), Government of Maharashtra, Mantralaya, 

Mumbai. 

Sir, 

Under the joint initiative of the Government of India, 

Japan International Cooperation Agency (JICA), and 

Pune Municipal Corporation, Sewage Treatment 

Projects are being constructed at 11 locations in Pune 

City to reduce pollution in the Mula and Mutha rivers. 

Under this project, at Pune, Aundh, Survey No. 25, in 

the Botanical Garden of Mahatma 

PhuleKrushiVidyapeeth adjacent to Ganeshkhind, an 

area has been reserved for a Sewage Treatment Project 

(SW3) in the Government-approved Development 

Plan of Pune City. Out of this, approximately 25 

gunthas of land is in possession of Pune Municipal 

Corporation, where a sewage pumping station is 

operational. 

At present, considering the geographical conditions of 

this area and the population, a Sewage Treatment Plant 
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of 10 MLD capacity is proposed to be constructed in 

the first phase. For this purpose, in addition to the 25 

gunthas of land in possession of Pune Municipal 

Corporation, an additional 30 gunthas of land from the 

reserved area is required. In this regard, Pune 

Municipal Corporation has held correspondence and 

meetings from time to time with Mahatma 

PhuleKrushiVidyapeeth. Accordingly, the Hon. 

Registrar, Mahatma PhuleKrushiVidyapeeth, Rahuri, 

District Ahmednagar, vide their No. 

Kavya/Land/637/2019, dated 15.11.2019, issued a No 

Objection Certificate stating that 30 gunthas of land 

would be made available to Pune Municipal 

Corporation for the said project, subject to 

Government approval, in exchange for construction of 

the boundary wall and internal roads by the Municipal 

Corporation, with adjustment of the cost from the 

compensation amount to be fixed by the Government. 

Accordingly, Pune Municipal Corporation, through 

correspondence and meetings with the Government of 

India and JICA, has obtained approval for establishing 
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a 10 MLD capacity project at this location and has 

initiated the related works. 

While attempting to obtain approval of the Tree 

Authority Committee and coordinating with local 

authorities for transplantation of affected trees such as 

Subabul, Jackfruit, Cashew, etc. under the said project, 

it was informed that since the said area has been 

declared as a Biodiversity Heritage Site, Pune 

Municipal Corporation is prohibited from carrying out 

works therein. Therefore, correspondence was made 

by this office with the Hon. Registrar, Mahatma 

PhuleKrushiVidyapeeth. However, in the 338th 

meeting of the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, Resolution Item No. 

19 (10) was passed stating that, since the area of 0.30 

hectare from Survey No. 25 at Ganeshkhind, Pune, 

proposed to be made available to Pune Municipal 

Corporation for the STP Sewage Treatment Plant has 

been declared as a Biodiversity Heritage Site under the 

Maharashtra Government Gazette dated 31.08.2020, 

and conservation and protection of the said area is 
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required, the proposal to make the said land available 

to Pune Municipal Corporation is unanimously 

rejected. 

As per the notification issued in the Maharashtra 

Government Gazette, Extraordinary Part 4-A, Year 6, 

Issue No. 48, Extraordinary No. 78 (No. 

WLP.0518/Pr.Kr.223/F-1), dated 31.08.2020, the 

Biodiversity Heritage Site has been declared as per the 

Schedule mentioned below. 

SCHEDULE – 1 

Boundary Latitude and Longitude 

1. Name  : Ganeshkhind Garden 

2. Location : Mahatma Phule Krushi 

Vidyapeeth, Pune 

3. District  : Pune 

4. Boundaries :  (E) Lat. 18.5687  

Long. 73.8239  (W)  

Lat. 18.5679 Long.  
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73.8283  (N)  

Lat. 18.5628 Long.  

73.8286  (S)  

Lat. 18.5630 Long. 73.8222 

5. Area (Hec) : 33.01 Hector 

6. Remarks : Biodiversity Heritage Site   

declared as per Gazette 

However, the Government of Maharashtra, vide 

Gazette Notification issued under U/S 31(1) of the 

M.R.T.P. Act, 1966, Notification No. TPS-

1815/209/CR-69/15/DP-PUNE/Corrigendum/UD-13, 

dated 09/10/2017, has approved the Development 

Plan of Pune City, wherein, considering the 

geographical conditions at the above location, 

reservation SW3 for a Sewage Treatment Plant and a 

connecting road of 12 meters width has been 

approved. The said area is declared as per Schedule – 

2 mentioned below. 
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SCHEDULE – 2 

1. Name  : Ganeshkhind Garden 

2. Location : Mahatma Phule Krushi  

Vidyapeeth, Pune 

3. District  : Pune 

4. Boundary Latitude and Longitude: 

(40) N. 2053487.14  E. 375926.86 

(41) N. 2053481.98  E. 375963.10 

(42) N. 2053478.87  E. 375982.24 

(43) N. 2053446.26  E. 376090.82 

(44) N. 2053343.82  E. 376062.48 

(45) N. 2053351.12  E. 375930.43 

(46) N. 2053360.14  E. 375930.94 

(47) N. 2053393.65  E. 375959.59 

(48) N. 2053411.22  E. 375961.91 

(49) N. 2053423.78  E. 375961.55 

(50) N. 2053433.32  E. 375959.30 
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(51) N. 2053461.25  E. 375941.76 

(52) N. 2053470.43  E. 375932.91 

5. Area (Ha.): 1.606 Hectare 

6. Remarks: Area of SW-3 as per sanctioned  

Development Plan 

 

1. Name : Ganeshkhind Garden 

2. Location: Mahatma PhuleKrushi  

Vidyapeeth, Pune 

3. District:  Pune 

4. Boundary Latitude and Longitude: 

(19) N. 2053446.26  E. 376090.82 

(20) N. 2053414.75  E. 376176.23 

(21) N. 2053395.01  E. 376295.17 

(22) N. 2053383.23  E. 376293.79 

(23) N. 2053402.20  E. 376175.80 

(24) N. 2053434.01  E. 376088.38 
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5. Area (Ha.): 0.258 Hectare 

6. Remarks: Area of 12 m D.P. Road as per  

sanctioned Development Plan 

Therefore, in accordance with the said reservation and 

considering the necessity and requirement of having 

an S.T.P. at this location, with the objective of 

reducing the pollution occurring in the Mula River, 

Pune Municipal Corporation has included the said 

S.T.P. in the ambitious project of the Government of 

India. However, now in accordance with the Gazette 

referred to at Reference No. 1, the Hon’ble Executive 

Council of Mahatma PhuleKrushiVidyapeeth has 

prohibited carrying out works at this location. 

With respect to this project, repeated queries are being 

raised at the level of the Central Government, and due 

to the delay occurring in completion of the project, the 

concerned officers of the Government of India have 

expressed strong displeasure and have issued 

instructions to Pune Municipal Corporation to 
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commence the said project immediately. In such 

circumstances, if the reserved area for the sewage 

treatment plant and the reserved area for the 

connecting road shown in the Development Plan 

earlier approved by the State Government are 

excluded, the said project will be able to proceed. 

At the said location, a sewage pumping station of Pune 

Municipal Corporation has been operational since the 

year 2004–05. The sewage treatment plant proposed 

to be newly constructed is an extension thereof. 

Considering the No Objection Certificate of the year 

2019 issued by Mahatma Phule Krushi Vidyapeeth, 

Rahuri, as well as the reservation in the Development 

Plan of Pune city and the approval granted by the 

Government of Maharashtra in the year 2017, the 

proposed sewage treatment plant has become 

committed. 

Therefore, upon consideration of the above facts, the 

matter regarding exclusion of the SW3 reservation 

area admeasuring approximately 1.606 hectares and 

607



the reserved area of the 12 m wide D.P. road 

admeasuring approximately 0.258 hectares (as 

mentioned in Schedule 2) from the concerned 

Biodiversity Heritage Site, which are shown in the 

Government-approved Development Plan of Pune 

city, has been submitted to the Hon’ble Additional 

Chief Secretary, Revenue and Forests Department, 

under Reference No. 2. Further, under Reference No. 

3, the matter has also been submitted to the Hon’ble 

Chief Secretary (Forests), Government of 

Maharashtra. 

Accordingly, under the chairmanship of the Hon’ble 

Principal Secretary (Forests), a meeting was convened 

on 04/12/2023 at 2.00 p.m. in his chamber, First Floor, 

Mantralaya, Mumbai, regarding the proposal for 

exclusion of the area of the sewage treatment plant and 

the connecting roads shown in the approved 

Development Plan of Pune city from the declared 

Biodiversity Heritage Site at Ganeshkhind, Pune. 
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In the said meeting, as the Government of 

Maharashtra had granted approval in the year 2017 to 

the area reserved for sewage treatment in the 

Government-approved Development Plan of Pune 

city, the said sewage treatment project has become 

committed. Further, this project being implemented by 

Pune Municipal Corporation from the funds received 

from the Government of India is an environment-

friendly and ambitious project, and the Mula- is 

extremely necessary to be achieved.  

Similarly, most of the trees situated in the above 

reserved area are Subabul and fruit-bearing trees, and 

as they are not included in the endangered species 

category, removal of Subabul trees and transplantation 

of fruit trees elsewhere by Pune Municipal 

Corporation is possible. Although the area of 33.01 

hectares at Ganeshkhind Garden, Pune, under 

Mahatma Phule Krushi Vidyapeeth, has been declared 

as a Biodiversity Heritage Site by notification dated 

31/08/2020, as per the Development Plan shown under 

Pune Municipal Corporation, it is proposed to 
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implement the project of construction of a sewage 

treatment plant and a connecting road at the said 

location. For this purpose, if required, a site inspection 

of the area proposed for the sewage treatment plant in 

the presence of representatives of the Forest 

Department and the University should be carried out, 

and a comprehensive proposal regarding necessary 

amendments to the notification of the said heritage 

area should be submitted by the concerned agency 

through the Maharashtra State Biodiversity Board, as 

directed by the Hon’ble Principal Secretary (Forests). 

Accordingly, on 19/01/2024 at 11.00 a.m., a joint site 

inspection was carried out by the representatives of the 

Hon’ble Chief Conservator of Forests (Regional), 

Pune, representatives of the Botanical Garden, Aundh, 

Pune, and the concerned officers of Pune Municipal 

Corporation, and the report thereof is yet to be 

received from the Hon’ble Chief Conservator of 

Forests (Regional), Pune. Considering the urgency 

and necessity of the said work, the above proposal is 

being submitted to you on the assurance that the report 
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from the Hon’ble Chief Conservator of Forests 

(Regional), Pune will be received. 

Therefore, it is requested that, after obtaining the 

approval of the Maharashtra State Biodiversity Board, 

Nagpur, the matter be submitted for approval to the 

Hon’ble Principal Secretary (Forests), Government of 

Maharashtra, Mantralaya, Mumbai, for carrying out 

the necessary amendment in the said Gazette by 

excluding the SW3 reservation and the 12 m wide 

connecting road (Schedule 2) at the above-mentioned 

location from the Biodiversity Heritage Site (Schedule 

1) declared under the notification published in the 

Maharashtra Government Gazette, Extraordinary Part 

4-A, Year 6, Issue 48, Extraordinary No. 78 (No. 

WLPG-0518/Pr. No. 223/F-1), dated 31/08/2020. 

Yours faithfully, 

Municipal Commissioner 

Pune Municipal Corporation 

Enclosure: The Entire case 

  Received: 
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  (Signed)  

  26/02/2024 

Maharahtra State Biodiversity Board 

Jaivvividhata Bhavan Civil Lines, 

Nagpur 40001  
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Office of the Superintending Engineer 

Sewerage Department (Project) 

Pune Municipal Corporation 

 

Outward No. – Anima (J) / Mal / 4529 : 

Date: 23/02/2024 

To, 

The Principal Chief Conservator of Forests and 

Member Secretary, 

Maharashtra State Biodiversity Board, 

Nagpur 

 

Subject:  

Regarding carrying out necessary amendments in the 

Notification for excluding the reservation of Sewage 

Treatment Plant and approach road shown in the 

Government-approved Development Plan of Pune 

City from the declared Biodiversity Heritage Site at 

Ganeshkhind, Pune, by exercising the powers 
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conferred under Section 37 (1) of the Biological 

Diversity Act, 2002 (18 of 2003). 

Reference: 

(1) Government of Maharashtra Gazette, 

Extraordinary Part IV-A, Year 6, Issue 48, 

Extraordinary No. 78 (No. WLP. 0518/Pr.Kr. 223/F-

1), Notification published in the Gazette dated 

31/08/2020. 

(2) Letter of the Office of the Superintending 

Engineer, Sewerage Department (Project), Pune 

Municipal Corporation, Outward No. 

Ma./SEDP/1888, dated 18/08/2023. 

(3) Letter of the Office of the Superintending 

Engineer, Sewerage Department (Project), Pune 

Municipal Corporation, Outward No. Ma./Malni 

(Pr)/2106, dated 05/09/2023. 

(4) Meeting held on 04/12/2023 at 2.00 p.m. under the 

chairmanship of the Hon’ble Principal Secretary 
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(Forests), Government of Maharashtra, Mantralaya, 

Mumbai. 

(5) Proposal submitted by the Hon’ble Municipal 

Commissioner, Pune Municipal Corporation vide 

Outward No. Ma./SEDP/4299, dated 06/02/2024. 

(6) Opinion received from the Hon’ble Deputy 

Conservator of Forests, Pune Forest Division, Pune 

vide Outward No. B/Kaksh-4.2/Jamin/4777/2023-24, 

dated 22/02/2024. 

(7) Letter of the Hon’ble Registrar, Mahatma 

PhuleKrishiVidyapeeth, Rahuri, Outward No. 

Administration/Astha/Pune Municipal Corporation-

JICA/21/2024, dated 21/02/2024. 

Sir, 

By exercising the powers conferred under Section 37 

(1) of the Biological Diversity Act, 2002 (18 of 2003), 

the Government of Maharashtra has declared the 

Biodiversity Heritage Site at Ganeshkhind, Pune. In 
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respect of excluding the reservation of the Sewage 

Treatment Plant and the approach road shown in the 

Government-approved Development Plan of Pune 

City from the said Biodiversity Heritage Site, the 

Hon’ble Principal Secretary (Forests), Government of 

Maharashtra, Mantralaya, Mumbai, in the meeting 

referred at Reference (4), has issued directions that “if 

required, a site inspection of the area proposed for the 

sewage treatment plant should be carried out in the 

presence of representatives of the Forest Department 

and the University, and a complete proposal regarding 

the necessary amendments in the notification of the 

said heritage site should be submitted through the 

Maharashtra State Biodiversity Board by the 

concerned agency.” 

Accordingly, as per Reference (5), the said proposal 

duly signed by the Hon’ble Municipal Commissioner, 

Pune Municipal Corporation has been submitted to 

your office. However, since the site inspection report 

from the office of the Hon’ble Chief Conservator of 

Forests (Regional), Pune was not received at that time, 
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the same was not included in the proposal. The said 

report has now been received as per Reference (6), and 

the same is being forwarded herewith as an enclosure. 

Further, as per Reference (7), the Hon’ble Registrar, 

Mahatma PhuleKrishiVidyapeeth, Rahuri has 

conveyed preliminary consent in this matter. 

You are therefore requested to include the said report 

in the original case and proceed with further necessary 

action. 

Submitted for kind information. 

(Signed) 

RavindraBinwade 

Additional Municipal Commissioner (J) 

Pune Municipal Corporation 

22/02/2024 

Enclosures: 

Reference (6) – Report 

Reference (7) – Letter 
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To, 

F .No. J-27017/3/2012-NRCD-11 
Government of India 
Ministry of Jal Shakti 

D/o Water Resources, River Development & Ganga Rejuvenation 
National River Conservation Directorate 

Shri Vikram Kumar,IAS 
Pune Municipal Commissioner, 
Shivajinagar 
Pune-411005 
Email: mco@punecorporation.org 

1 stFloor, Pt. Deendayal Antyodaya 
Bhawan CGO Complex, Lodhi 
Road, New Delhi - 110003 

Dated: 20th February, 2024 

Sub: Pollution abatement of river Mula-Mutha at Pune, 
Maharashtra' under NRCP-lssues pertaining to 
acquisition of land for rthe 10 MLD STP at Botanical 
Garden. 

Sir, 

This is in connection with the issues pertaining to acquisition of 
land identified at Botanical Garden for construction of 10 MLD capacity STP 
where due to declaration of Biodiversity Heritage Site by the State of 
Maharashtra, construction activities have not started till date. This issue 

fu fu 
was discussed during the 5 Steering Committee meeting held on 20 
October, 2023 at Pune and during other meetings held thereafter. 

2. It is informed that Secretary, D/o Water Resources, RD & GR, Ministry 
of Jal Shakti, vide letter dated 05.02.2024 (copy enclosed), communicated 
with the Chief Secretary, Government of Maharashtra, for his intervention in 
this regard. 

3. You are requested to kindly update the latest status regarding 
start of work on the site. 

;~ /-4) .._ ~ 
~'l ti \SlJ - 411(:'lf / ~'<i<nl 

Enclosed: As Above <~~~ ~:=, ~d.ax1 ·~. 

;;.; ,-, 
.. ~r ~ 

~ d -
20(21202-4 

Anjani Prasad Singh 
Scientist-E 
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,a1_1.:,,,,M"~ 1fffii tf~q,N 
um- "1f<ta +biicll.i +~ 

• CNC"f.UU,•~kMSL.,•OMJi:JVTU-• 

• « Jlft !l&uff 
DEBASHREE MUKHERJEE 
tlftlq 
SECRETARY 

D.O. No. l-27017 /3/2012-NRCD-II 

-Oe.aJ.( /~ , 

~ mffiR, ~ f<l<t>ltl 
atR "fftlJ ffll9111 ~ 
GOVERNMENT OF INDIA 

MINISTRY OF JAL SHAKTI 
DEPARTMENT OF WATER RESOURCES 

RIVER DEVELOPMENT & GANGA REJUVENATIO 

5th February, 2024 

As you are aware, the Mimstry of Jal Shakti sanctioned a project 
"Pollution Abatement of River Mula-Mutha at Pune1

' under the Centrally 
Sponsored Scheme of National River Conservation Plan (NRCP) in March 
2016 at a cost of Rs. 990.26 crore with roan assistance from Japan 
International Cooperation Agency (JICA). The project involves 
construction of 11 sewage treatment plants (STPs) of total capacity 396 
MLD and laying of 113.6 km sewer line in the Pune Municipal Corporation 
(PMC) area. 

2. The project is being regularly being monitored by the Prime 
Minister's office. From the status report, it is observed that the overall 
progress of the project is substantially slow, which needs to be 
expedited. 

3. As far as the construction of STPs is concerned, about 20% 
physical progress has been achieved so far. Further, it has been 
gathered that work for setting up a 10 MLD capacity STP at Aundh, 
within the Biodiversity Garden has been put on hold as the site was 
declared as Biodiversity Heritage Site by the State of Maharashtra. This 
could further delay implementation of the project. Therefore, your kind 
intervention in this matter is requested; so that, it is resolved at the 
earliest for timefy completion of the Project. 

Dr. Nitin Kareer, 
Chief Secretary, 
Government of Maharashtra, 
MantraJaya, Madame Cama Road, 
Mumbai-400032. 

Yours sincerely, 

~ -
(Debashree Mukherjee) 

~ ~ iJcFI, ~ lir4, ~ ~-110001 / Shram Shakti Bhawan, Rafi Marg, New Delh;..110001 
Tel.: 23710305, 23715919, Fax : 23731553, E-mail : secy-mowr@nic.in, Website : http://www~mowr.gov.in 
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Government of Maharashtra 

Mahatma Phule Krishi Vidyapeeth, Rahuri 

Office – Deputy Registrar (Administration) 

Mahatma PhuleKrishiVidyapeeth, Rahuri 

Telephone No.: 02426-241366 / 243229 

E-mail: dradmnmpky@rediffmail.com 

Address: Central Campus, Administrative Building, 

Mahatma PhuleKrishiVidyapeeth, Rahuri, 

TalukaRahuri, District Ahmednagar – 413 722 

 

No.: Administration/Astha/Pune Municipal 

Corporation–JICA/21/2024 

Date:  21/02/2024 

To, 

The Hon’ble Commissioner, 

Pune Municipal Corporation, 

Pune 

 

Subject: Regarding making available 30 Gunthas area 

from Survey No. 25 of the Divisional Agricultural 

Research Centre, Ganeshkhind, Pune for STP 
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(Sewage Treatment Plant) to Pune Municipal 

Corporation, Pune. 

 

Respected Sir, 

A proposal was received from Pune Municipal 

Corporation for construction of a Sewage Treatment 

Plant of 10 Million Litres per Day (MLD) capacity 

under the National River Conservation Scheme for 

controlling pollution of the Mula-Mutha River (JICA 

Project) within 30 Gunthas land from Survey No. 25 

of the Divisional Agricultural Research Centre, 

Ganeshkhind, Pune, and for making available the said 

30 Gunthas land for the said purpose. 

Regarding whether the said 30 Gunthas land proposed 

for the JICA Project should be transferred or not, a 

proposal was placed for approval before the meeting 

of the Executive Council of the University held on 

28/03/2023. As per the said resolution, it was noted 

that the area demanded by Pune Municipal 
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Corporation, Pune, i.e. 30 Gunthas land for the STP 

(sewage treatment plant) from Survey No. 25 property 

at Ganeshkhind, Pune, has been declared as a 

Biodiversity Heritage Site under the Government of 

Maharashtra Gazette dated 31/08/2020. Since the said 

land falls under the Biodiversity Heritage Site, and 

conservation and protection of the said area is 

necessary, the Executive Council of the University has 

rejected the proposal to make the said land available 

to Pune Municipal Corporation, Pune. 

Thereafter, for the purpose of transferring the said land 

for the JICA Project, a meeting was held through 

virtual mode on 04/12/2023 among the Hon’ble 

Secretary, Forest Department, Government of 

Maharashtra, the Hon’ble Secretary, Biodiversity 

Board, representatives of Pune Municipal 

Corporation, and concerned officers of the Divisional 

Agricultural Research Centre. In the said meeting, the 

Hon’ble Secretary, Forest Department, Government of 

Maharashtra suggested that Pune Municipal 

Corporation should submit a recommended proposal 
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for the said land with the permission of the Hon’ble 

Secretary, Biodiversity Board. 

Therefore, if Pune Municipal Corporation submits the 

proposal through the appropriate channel and efforts 

are made at your level to obtain approval from the 

Biodiversity Board, it would be more useful. If 

approval is received in this matter, the said proposal 

will be immediately submitted for approval before the 

Executive Council and the Agricultural Council of the 

University. 

Therefore, with reference to the subject mentioned 

above, you are respectfully requested to kindly carry 

out necessary action for obtaining the required 

approval through your guidance from Pune Municipal 

Corporation.  

Vitthal Shirke 

(Registrar) 

Mahatma Phule Krishi Vidyapeeth, 

Rahuri 
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Copy for information: 

(1) The Hon’ble Director of Research, 

Mahatma PhuleKrishiVidyapeeth, Rahuri – submitted 

respectfully 

(2) Personal Assistant to the Hon’ble Vice-Chancellor, 

Mahatma PhuleKrishiVidyapeeth, Rahuri – for 

information 

(3) Associate Director of Research, 

Development Centre, Ganeshkhind, Pune – for 

information and necessary action 
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Office of the Superintending Engineer 

Sewerage Department (Project) 

Pune Municipal Corporation 

 

Ref. No. – Ma.Aa./Sewerage (Project) (2535 

Date: 30 AUG 2024 

To, 

The Hon. Registrar 

Mahatma PhuleKrushiVidyapeeth, 

Rahuri, District Ahmednagar 

 

Subject: 

Regarding advance transfer of 0.30 hectare area to 

Pune Municipal Corporation from the reservation of 

Sewage Treatment Plant shown in the Government-

sanctioned Development Plan of Pune City, at Aundh, 

Survey No. 25, Ganeshkhind, being one of the Sewage 

Treatment Plants being constructed at various 
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locations in Pune City jointly by the Central 

Government, Japan International Cooperation 

Agency, and Pune Municipal Corporation. 

 

Reference: 

(1) Letter of the Hon. Registrar, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, Ref. No. 

Ka.Vya./Land/637/2019, dated 15/11/2019. (Page No. 

68) 

(2) Letter of the Hon. Municipal Commissioner, Pune 

Municipal Corporation, Ref. No. Ma.Aa./Paapu/6381, 

dated 05/11/2019. (Page No. 66) 

(3) Permission of the Tree Authority Department, 

Pune Municipal Corporation, Ref. No. 

Vru.Pra.Ja./5107, dated 18/10/2022. (Page No. 64) 

(4) Letter of the Hon. Associate Research Director, 

Divisional Agricultural Research Centre, Aundh, 

Pune, Ref. No. Sarsars/Vikrusranke/Architecture 

Department/50/2022, dated 12/04/2022. (Page No. 

60) 
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(5) Letter from the Office of the Superintending 

Engineer, Sewerage Project Department (Project), 

Ref. No. 2199, dated 16/02/2023. (Page No. 52) 

(6) Letter of the Hon. Associate Research Director, 

Divisional Agricultural Research Centre, Aundh, 

Pune, Ref. No. Sansars/Vikrusranke/Land 

Availability/2372/2023, dated 23 February 2023. 

(Page No. 50) 

(7) Letter of the Hon. Associate Research Director, 

Divisional Agricultural Research Centre, Aundh, 

Pune, Ref. No. Sansan/Vikrusranke/Architecture 

Department/249/2023, dated 30 May 2023. (Page No. 

48) 

(8) Government of Maharashtra, Revenue and Forest 

Department, Ref. No. Meeting/1023/Pr.No. 282/F-1, 

dated 03/01/2024. (Page No. 36) 

(9) Letter to the Hon. Principal Chief Conservator of 

Forests and Member Secretary, Maharashtra State, 

Nagpur, Ref. No. MarajaiViman/Ganeshkhind/Cell-
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3/970/2023-24, Nagpur-440001, dated 19/03/2024. 

(Page No. 18) 

(10) Letter of the Hon. Secretary, Government of 

India, Ministry of Jal Shakti, Department of Water 

Resources, River Development and Ganga 

Rejuvenation, Ref. No. D.O. No. J27017/3/2012-

NRCD-II, dated 05/02/2024. (Page No. 22) 

(11) Letter of the Hon. Registrar, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, Ref. No. 

Administration/Aastha/Pune Municipal Corporation-

JICA/27/2024, dated 21/02/2024. (Page No. 28) 

(12) Letter of the Maharashtra State Biodiversity 

Board, Nagpur, Ref. No. 

MarajaiViman/Ganeshkhind/Cell-3/318/2024-25,  

dated 11/07/2024. (Page No. 12) 

(13) Meeting held on 20/08/2024 in the chamber of the 

Hon. Registrar, Mahatma Phule Krushi Vidyapeeth, 

Rahuri, with the Superintending Engineer, Sewerage 

Project Department, Pune Municipal Corporation. 
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Sir, 

Under the River Improvement Project, the Ministry of 

Environment, Forest and Climate Change, 

Government of India, Japan International Cooperation 

Agency (JICA), and Pune Municipal Corporation are 

jointly constructing Sewage Treatment Plants at 11 

locations in Pune City. The project plan amounting to 

₹990.26 crores submitted by Pune Municipal 

Corporation was approved by the Central Government 

on 14/01/2016, and 85% of the project cost is to be 

funded by the Government of Japan (JICA). 

Accordingly, the Central Government’s share (grant) 

is 85%, i.e., ₹841.72 crores, and Pune Municipal 

Corporation’s share is 15%, i.e., ₹148.54 crores. As 

per Attachment No. 18 of the tripartite agreement 

executed at the time of granting approval, the 

conceptual layout of the proposed 10 MLD capacity 

Sewage Treatment Plant at the Botanical Garden has 

also been included. 
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The work order for the said project has been issued 

vide Ref. No. 3737 dated 03/03/2022 to M/s Enviro 

Control Toshiba Water Solution (JV), and the 

stipulated completion period of the said work is up to 

March 2025. Under this project, construction of 

Sewage Treatment Plants at 10 locations is in 

progress. For commencement of the remaining 10 

MLD capacity Botanical Garden Sewage Treatment 

Plant, on the basis of the No Objection Certificate 

received, work for establishment of the 10 MLD 

capacity project at the said location was initiated. The 

design, drawings, topographic survey, geotechnical 

investigation, layout, BEP, and site establishment 

works for the proposed area have been completed. 

However, vide Reference No. (6), the Hon. Associate 

Research Director, Divisional Agricultural Research 

Centre, Pune, informed that the existing 33.01 hectare 

area of the said centre has been declared as a 

Biodiversity Heritage Area in the Maharashtra 

Government Gazette, and therefore, the land of the 
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said farm cannot be transferred for the JICA project. 

Consequently, the said work has been stopped. 

At Aundh, Pune, Survey No. 25, at the Botanical 

Garden of Mahatma PhuleKrushiVidyapeeth, an area 

of 1.606 hectares has been reserved for the Sewage 

Treatment Plant (SW3) and 0.258 hectares for the 

approach road, thus totaling 1.864 hectares, as shown 

in the Government-sanctioned Development Plan of 

Pune City. Out of this, approximately 25 gunthas area 

is already in possession of Pune Municipal 

Corporation, wherein a sewage pumping station has 

been operational since the year 2004. As per the 

present geographical conditions of this area and the 

population, a 10 MLD capacity Sewage Treatment 

Plant is proposed to be constructed in the first phase. 

For that purpose, an additional 30 gunthas area from 

the reserved land is presently required. 

 

Accordingly, Pune Municipal Corporation has, from 

time to time, carried out correspondence and held 
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meetings with Mahatma PhuleKrushiVidyapeeth in 

this regard. As per the same, the Hon. Registrar, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, District 

Ahmednagar, vide Reference No. (1), has issued a No 

Objection Certificate stating that in lieu of transferring 

30 gunthas of land for our project, and subject to 

Government approval, Pune Municipal Corporation 

may be made available the said land in exchange for 

carrying out construction of the boundary wall and 

internal roads by the Municipal Corporation, with the 

cost thereof being adjusted against the compensation 

amount to be determined by the Government. 

Accordingly, the Hon. Municipal Commissioner, 

Pune, vide Reference No. (2), has informed that for 

the said land, dual compensation in the form of both 

boundary wall construction and monetary 

compensation as determined by the Government 

cannot be granted; however, the works demanded vide 

the referred letter can be carried out, and the 

expenditure incurred thereon shall be adjusted against 
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the compensation amount determined by the 

Government for the said land. 

The said project is an urgent public project (Vital 

Public Project). Further, permission has been obtained 

from the Hon. Chairman, Tree Authority Committee, 

vide Reference No. (3), regarding transplantation or 

removal of affected trees at the said site. The project 

is environment-friendly in nature, and after the 

Sewage Treatment Plant becomes operational, manure 

as well as water will be available for the Botanical 

Garden. A case regarding pollution of the Mula-Mutha 

River is presently pending against Pune Municipal 

Corporation before the National Green Tribunal, and 

implementation of this project will help in reducing 

river pollution. 

For making land available to Pune Municipal 

Corporation for the Sewage Treatment Plant at Aundh, 

Survey No. 25, the Divisional Agricultural Research 

Centre, vide Reference No. (4), had informed 

regarding carrying out various development works. 

Accordingly, when a preliminary estimate was 
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prepared, the Hon. Municipal Commissioner, vide 

order No. 6/982 dated 14/02/2023, granted approval 

for carrying out development works equivalent to the 

valuation amount of the said land (30 gunthas), i.e. 

₹5.10 crores. The same was also communicated to the 

Hon. Registrar, Mahatma PhuleKrushiVidyapeeth, 

Rahuri, vide Reference No. (5). 

As the Aundh, Survey No. 25, Botanical Garden area 

has been declared as a Biodiversity Heritage Area by 

the Government of Maharashtra, the Executive 

Council of Mahatma PhuleKrushiVidyapeeth, vide 

Reference No. (7), passed a resolution not to transfer 

the said land to Pune Municipal Corporation, and 

therefore the work was stopped. In the said resolution, 

it has been mentioned that it is essential to obtain 

guidance from the Maharashtra State Biodiversity 

Board, Nagpur. 

In fact, in the area of 25 gunthas already transferred to 

Pune Municipal Corporation at the said site, a sewage 

pumping station has been operational since the year 

2004. While declaring the Botanical Garden as a 
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Biodiversity Heritage Area in the year 2020, since an 

area of about 1.864 hectares (SW3 reservation and 12-

metre wide DP access road) was already reserved in 

the Government-sanctioned Development Plan of 

Pune City, the said area ought to have been excluded 

as a committed development. However, this was 

inadvertently not done, resulting in difficulties in 

transferring the said land to Pune Municipal 

Corporation for the project. 

As per the resolution of the Executive Council of 

Mahatma PhuleKrushiVidyapeeth, Rahuri, vide 

Reference No. (7), follow-up was carried out with the 

Maharashtra State Biodiversity Board for exclusion of 

the reserved land for the proposed Sewage Treatment 

Plant at Aundh, Survey No. 25, Ganeshkhind, from the 

Biodiversity Heritage Area. Accordingly, the Hon. 

Principal Chief Conservator of Forests and Member 

Secretary, Maharashtra State Biodiversity Board, has 

granted in-principle approval, subject to obtaining 

approval of the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, etc. 
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Due to delay in the project, repeated follow-ups are 

being made by the Ministry of Jal Shakti. In this 

regard, the Hon. Secretary, Ministry of Jal Shakti, 

Government of India, has apprised the Hon. Chief 

Secretary, Government of Maharashtra. Owing to the 

delay, strong displeasure has been expressed by the 

Central Government, and it is essential that the project 

be completed within the stipulated time. If the project 

completion is delayed, there is a strong possibility of 

substantial escalation in project cost, the financial 

burden of which will fall upon Pune Municipal 

Corporation and, consequently, upon the citizens. 

Accordingly, when Pune Municipal Corporation 

pursued the matter for exclusion of the reserved area 

from the Biodiversity Heritage Area, the Hon. 

Principal Secretary (Forests), Government of 

Maharashtra, Mantralaya, Mumbai, issued 

instructions that, if required, a joint site inspection in 

the presence of representatives of the Forest 

Department and the University be conducted, and a 

comprehensive proposal for making necessary 
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amendments in the notification of the Heritage Area 

be submitted through the Maharashtra State 

Biodiversity Board. Accordingly, along with the site 

inspection report of the Pune Forest Department, a 

complete proposal has been submitted, and pursuant 

thereto, the Hon. Principal Chief Conservator of 

Forests and Member Secretary, Maharashtra State 

Biodiversity Board, Nagpur, has submitted a No 

Objection Certificate to the Hon. Principal Secretary 

(Forests), Revenue and Forest Department, 

Mantralaya, Mumbai, vide Reference No. (9). Action 

in this regard has been initiated by the Revenue and 

Forest Department. 

In this matter, the Hon. Registrar, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, vide Reference No. 

(11), has informed that as suggested by the Hon. 

Secretary, Forest Department, Government of 

Maharashtra, Pune Municipal Corporation should 

submit a revised proposal with the permission of the 

Hon. Secretary, Biodiversity Board. If efforts are 

made at your level to obtain approval from the 
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Biodiversity Board, it would be more useful. Upon 

receipt of such approval, the proposal will be 

immediately submitted for approval to the Executive 

Council and Agricultural Council of the University. 

Similarly, vide Reference No. (12), the Hon. Principal 

Chief Conservator of Forests and Member Secretary, 

Maharashtra State Biodiversity Board, Nagpur, has 

informed the Hon. Registrar, Mahatma 

PhuleKrushiVidyapeeth, that as per the joint 

inspection conducted on 19/01/2024, an appropriate 

decision regarding transfer of the said land to the 

Municipal Corporation for the Sewage Treatment 

Plant may be taken at your level, and after taking such 

decision, a copy thereof be forwarded to this office so 

that a revised proposal may be submitted to the 

Government accordingly. 

Further, as discussed in the meeting held on 

20/08/2024 in the chamber of the Hon. Registrar, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, vide 

Reference No. (13), since the Biodiversity Board has 

granted in-principle approval for exclusion of the said 
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reserved area from the Biodiversity Heritage Area as 

mentioned in the resolution of the Executive Council, 

it was decided that Pune Municipal Corporation shall 

submit a proposal for advance transfer of the said land 

under Section 3(3) of the Agricultural Act. 

Accordingly, the present proposal is being submitted. 

Therefore, after due consideration of the above facts, 

it is requested that a resolution be passed by the 

Executive Council recommending transfer of the land 

reserved for the Sewage Treatment Plant shown in the 

Government-sanctioned Development Plan of Pune 

City at the Botanical Garden, Aundh, Survey No. 25, 

Ganeshkhind, to Pune Municipal Corporation, and 

that advance possession of the required 0.30 hectare 

area be granted to Pune Municipal Corporation under 

Section 3(3) of the Agricultural Act. Further, it is 

requested that necessary action be taken to obtain 

approval of the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, for grant of advance 

possession of 0.258 hectare area reserved for the 12-

metre DP road. 
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Further, if the priority list of development works to be 

carried out at the said site, up to the valuation amount 

of the said land, is communicated to Pune Municipal 

Corporation, it will facilitate expeditious further 

action. 

Kindly take note. 

Dr. Rajendra V. Bhosale 

Municipal Commissioner 

Pune Municipal Corporation 

Copy to: 

(1) The Hon. Secretary, Agriculture Department, 

Government of Maharashtra, Mantralaya, Madam 

Cama Road, Mumbai – 400 032. 

(2) The Hon. Director General, 

M.C.A.E.R., Government of Maharashtra, 

Mantralaya, Madam Cama Road, Mumbai – 400 032, 

for kind orders and necessary action. 

Government of Maharashtra 
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Mahatma PhuleKrushiVidyapeeth 

Office – Divisional Agricultural Research Centre 

Telephone No.: 020-25693750, 25697460 

Fax No.: 020-25698734 

E-mail: zars_gkpune@rediffmail.com 

Address: 

Aundh–Khadki Road, Ganeshkhind, 

Pune – 411067 (Maharashtra). 

 

Ref. No.: SASANSA/VIKRUSAKEN/Architecture 

Department/1117/2024 

Date: 23 OCT 2024 

To, 

The Hon. Superintending Engineer, 

Sewerage Department and Project Manager, 

JICA Project, 

Pune Municipal Corporation, 

Pune. 
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Subject: Regarding making available 0.30 hectare area 

from Survey No. 25 at Ganeshkhind, Pune, for STP 

(Sewage Treatment Plant) to Pune Municipal 

Corporation, Pune. 

Sir, 

In respect of the proposal to construct a Sewage 

Treatment Plant of capacity 10 million litres (MLD) 

under the National River Conservation Scheme for 

controlling pollution of the Mula–Mutha River (JICA 

Project) by Pune Municipal Corporation, within the 30 

gunthas land from Survey No. 25 at the Divisional 

Agricultural Research Centre, Ganeshkhind, Pune, 

and for making available 30 gunthas land for the said 

purpose, a proposal had been submitted by Pune 

Municipal Corporation. Accordingly, the proposal for 

making available 30 gunthas land was received vide 

Pune Municipal Corporation letter No. 2557 dated 

16/03/2023. However, since the said 30 gunthas area 

was declared as a “Biodiversity Heritage Site” vide 

Maharashtra Government Gazette dated 31/08/2020, 

and as conservation and protection of the said area is 

654



required, the proposal for making available the said 

area to Pune Municipal Corporation was unanimously 

rejected in the (338th) meeting of the Executive 

Council. 

However, the Hon. Secretary, Forest Department, 

Government of Maharashtra, suggested that a revised 

proposal for making necessary amendments in the 

notification of the said area be submitted by Pune 

Municipal Corporation with the permission of the 

Hon. Secretary, Biodiversity Board. Further, as per the 

letter of the Registrar, MPKV, Rahuri, Ref. No. 

Ka.Vya./Land/32/2024 dated 23/02/2024, and as per 

oral instructions, discussions were held by the 

Registrar with the Hon. Deputy Chief Minister, 

Government of Maharashtra, regarding making 

available the 30 gunthas area from Survey No. 25 at 

Ganeshkhind, Pune, for the STP. It was suggested that 

the proposal for handing over the said 30 gunthas area 

to Pune Municipal Corporation be resubmitted for 

approval of the Executive Council. 
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If a proposal is submitted by Pune Municipal 

Corporation through proper channel and if approval is 

obtained from the Biodiversity Board, then, in lieu of 

the compensation amount as per valuation to be 

determined by the Government for the said 30 gunthas 

land, Pune Municipal Corporation shall carry out 

development works such as construction of a 

protective wall, internal roads, etc., at the research 

farm of the Divisional Agricultural Research Centre, 

Ganeshkhind, Pune. Subject to these terms and 

conditions and subject to approval of the proposal, the 

matter was placed for guidance before the Executive 

Council in its (341st) meeting. 

After considering the matters contained in the said 

proposal, the Executive Council has recommended the 

submitted proposal for transfer of 0.30 hectare area 

from Survey No. 25 at the Divisional Agricultural 

Research Centre, Ganeshkhind, Pune, for Government 

approval through the Maharashtra Council of 

Agricultural Education and Research under Section 

(3)(3) of the Maharashtra Agricultural Universities 
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Act, 1983, subject to fulfillment of the following 

conditions: 

(1) Necessary amendments shall be made in the 

notification of the said 30 gunthas area and approval 

shall be obtained from the Biodiversity Board. 

(2) After obtaining the said approval, in lieu of the 

compensation amount as per valuation to be 

determined by the Government for the 30 gunthas 

land, Pune Municipal Corporation shall carry out 

construction of a protective wall, internal roads, and 

other development works as required at the research 

farm of the Divisional Agricultural Research Centre, 

Ganeshkhind, Pune. 

As stated above, the said resolution has been passed in 

the (341st) meeting of the Executive Council of 

Mahatma PhuleKrushiVidyapeeth, Rahuri. A copy of 

the said resolution is enclosed herewith for your 

information. 

Please take note. 

Yours faithfully, 
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Associate Research Director 

 

Enclosure: As above 

Copy to: 

The Hon. Director of Research, 

Mahatma PhuleKrushiVidyapeeth, 

Rahuri, for information. 
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~~- {lt:~}q ~~' ~ lfitjchslM o~/o~/~o~){ -=err~(~ , 

~- NBA/LawGen/9/24.25) 

~G. l-l~l,l-11 "'fR~ P::ti!l41cl ~~ chllflM~l-i ~ ~l-licfi flfififqcpfi~ 

~fcrqpi- ~~~\9 fc::.-lich ~~/~0/~0~'6. 

34{lcffl fq~lff~ 61i6tJII~ choofqolf,a ~ ctft, ~ ~, ~oo~ "J:fffl 
~ ~\9 3tnr@ {l~llf ~ ~'~' zj;:ft- ~ ~o~~ m ~ 
~ ~ ch{Olflfiati.ft chl<t~~I J.11Jl~~lch ci~liflH, ~ ~ 3tnr@ ~ cf>~~, 
31it-cr ~lciT+.n ~ ch{Ulflci ~l~~I ~ ,~cfITTTT~~ ch{Ulfltj ~ 

~-

~- <i>Mflfi.fct, l-l~lfl-il 1fR ~ fqill41o ~ zj;:ft-~ chSIM m -q;f ~l-licfi ~ ~ 
l-l~HJHqlfMchl 3-fl1cffl, ~ ITT~ ~{I~~ ~fl~llfc?, Zilfqcfi ~cfITTTT~ 

~,Ma cfi{Olf lcitlcitci m-~ ~' l-l~l,l-11 "'fR ~ fqcfJ14lo ~ ~ ~ ~ 
d-ffl~~,, J ,cil~lf@:s Tfft, "J:fffl Qfa~lf~cn, 41{41~lch er fq~1\l"j,a ~-6q1a Zilfqcfi ~ 
d-fl<ti:1.-l d-ll~llfc?,, ~ ~' ~00~ -qffl~ ~\9 ~ l41Jh~lch ~~~ 
~~~~ch{Ulflill l>l«ilctffl-q;f~l-licfi ~ ~' ~l>l45ilci 

"lJ1 chllflMlf,a ~~- ~~16fJ,1~ m~s;f>l-lich ~ ~J1□1~1f@:s ·TITt,"lfT~, 
~~ ~1fl5ta cfi{Olf li.lll ~ ,l-l~RI~, ~llfl--tlfl ~-@let~ cfi-t □ lf 1a 3wrr. 

l-1~1{1~ ~llfHI~ ffl ~ ~l-licfi '6 ~ 1~lflf-qct, l-l~l,l-11 ·~ ~ fqi!l41cl ~ ~ 
~ JIOl~lf@:g TITt, . ~~~';[-~~ "J:fffl ~~.o~ ~ ~~ 
cfITTTT~ ~~ ~ ch{Ulflci ~- . 

~- ~ &il1cfa~l4~HJl{YlfMchl ~ fcF-llMcf>ltj ~<11q1ofl ~~ ~~ 113 
~ 3TTff ~ ~,tHia1<1 ~cr13Pf ~~mum ~5!5t 01 ~ cfi{Olf1f11a1 ~ ~~ foch1 □ n 
~Ml41°n ~ ~cfi~ ~ ~ 3TTITT1. f~-HcfiRa1 ~ 3ifaRcta ~o 113 ~5ilci1M 

\l"jf~~,ift ~lct~lfchcil 3TTff flllchR:fll ~ J-lc>l,141 "'fR~ fq~ifqa zj;:rr~ g«=1ia 0 1m 
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cha5fq □ ltlfl ~-~<ff chllllMltl-tj ~tf;f ¢hl--lich ~{( ~ {l~ll ~~ 
<-ti-tjch§;:i l-f lJlc;~1;:i l-flJ ifq □ ltlfl ~- {l~ll ~~~zj;:rr ~ ·tf;f ¢hl--lich 

~~ ~ ~ chllllMlllft l--Jlllc;~1;:i tj););) 3flt. cf Y5ik11M ~16i2.i41 q\1_-i:0c;ll-1b!l @1(11MQl--!1°1 " 

~ ll-h I H-1 tj);) (11 3flt. 
"Therefore the State and Central Government have the authority to revise or amend 

construction project proposals after an area has been notified as a Heritage Site. 

However, revisions must comply with relevant conservation laws, environmental 

regulations, legal frameworks and conservation objectives to ensure that the 

Biodiversity Heritage Sites are not affected." 

l. l-fe,l(·l-fl ~ ~ fctf-llYld zj;:rr ~ tf;f ¢Fil-fief> ~G ~ "J:fT. ~Wf) ~' 

~:~ fcrlwl, ~ l-fe,HJHqif<1chl ~ fl 3RJ cf~ ~ ~ ~o 113 ~ 
a:tfaRcRi chll-f lchRa1 e,«=1ia-l1a ch{ □ <-t1~1~a @1<11Ms.tl-f I 01 f~llfilH4 tj);)(11 3flt. 

t ~ ~o 113 ~5lli41 ~ 3-tlcii~llch ~ ~ ch{□ lllfl lllc41fl cf~ 

~ ~ ll j tj l-1 ~.=t l--f 1.-ll a I ~all I a lllcTT. 
~- fic;-l1M q1.;qa...ja{ ~o 113 '1fP1T ~ f..1W-i:4fl ~ 641Ql--fl0l l{~ich;:ilifil{ ~011<.ll 

l-il~c;~1a ~~~ JIOl~lf@s, ~~>rm w~ ~' ~~ 
cf 6tl6i~llchciifil{ ~ fctchlfi cnlll~~~~ P-1a51ctlfl. 

~- cRl"M"fctcitj;=i~~ct=n"@l(11M 3RJcf ~lc-fii41 ~~ ~~ 
~ ~o 113 ~ ell la50ltltjl ~ Q«iltj 4'1-llchRfll l--le,RI~ ~llfi;=ilch:g ~ cf>{Olllfl 

~ 3flt. I 

i) ~~~ fl~~,~00~~~~~~ 
@1(11MQJ.l10l ~ 3Tit,. 

23(c) Perfonn such other functions as may be necessary to carry out the 

provisions this Act or as may be prescribed by the State Government. 

ii) l-je;l,l-il ~ ~ lc!tl1Ylc3 ~ zj;:rr ~o 113 ~ ~ qlla50lllci!lci!fl ~ ~ 
3-tfi~llfc,2> J..tfjl,l-11 ~~ fctf-ll4lc3 cf 'qu) l-lf5HJl{Ylf&ichl ~~ ch{IF11l·;t-11i41 3RJ 
cf ~1c=fi=c;q1 ~~ ~ tjlla50ltli-:.fl chl46ilE>l cf>{Oltlfl 7WTT. 
iii) aqc1;:i~{~ ~ ~ 3-tf56i1M1s:tl-f1°, ~~ 1a m ~ \9~ ~ (Cil{fil er~• 
~ ~ ~ cf&l Q"11rtl W, Heritage trees and local or native trees), ~ "ITTff 
3-t~~llfc,2> l-151{1~ (~ ~) W&fUT cf~ (~) chlllc;I, ~o~~ ~ fl{tj;~li41 

~~' 'qu)- l-lf5Hl HYlf&itj)MI c[~ ~Mifl{OI cf q;=itjfi;=i q,{0£ll~lci!c1-qj chl46ilE>I ~ 

«i { I cl { ch { I ctl. 

iv) ~o 113 ~ qlla5~1lfc,2> ,101~1f@s -mt.,- ~5lli41 crm:fT ~ Qd)g1foch q 

q1{100ch ~~™~-
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v) {16<;;1ll ~ ~ ~ ~ qlH11f2.la51i.lll 6qqf2.jlq;:i1cf>Ra1 ~ 

~o~~ (11 J41Jl~~lcf> ~~ tj)~<113:mrr, f!..flifll{ ©1<11M ~~ f~~~I 3:mc,. 
"2(e) The creation of BHS may not put any restriction on the prevailing practices and 

usages of the local communities, other than those voluntarily decided by them. The 

purpose is to enhance the quality of life of the local communities through this 

conservation measure. 

6(g) Any project/ activity to be implemented by government practices agency, which 

is likely to have adverse impact on the BHS may be avoided. 

6(h) Generally no restriction is likely to be placed on the community, on the existing 

utilization of resources from the proposed BHS. 

6(i) Restriction in form of regulating the use of the resources may be warranted in 

some cases and such restriction may be totally voluntary on the part of the community. 

6(j) The management structure and utilization of resources for BHS notified on 

Government forest areas and other government owned areas will be determined by the 

concerned departments of the State Government." 

~o. ~~' ~oo~~~~\9 3mrm ~~ ~ 
cf>{Ol!lciilciifl ©l~IMQJ..{101 ~ 3:mrr. 

37(3) The State Government shall frame schemes for compensating or rehabilitating 

any person or section of people economically affected by such notification. 

qJ la5 □ lllcstlciifliH Q~lq f~llhlH·llfl(> flfctrill 

fl(>451 = ~-q-3{"~-~, ~~ er ~c. m-w=r 

off~ ...... ~............... cfR""fJT~~l4Ml410n~ &i~lcf>Ra1 ~01<3 $, 

~~ 

Qfaf(141 : 

t 3-f l<f=Rl, "qur J4(>HJ 1{41f(1cf>I ~ l--llforil~q 

(°if. ~lqciilMI ~-) 

~fficf 
l-i(> l{I G;; ~___,.~.....,..._... ~' 

1IJ IL({ 

~- <fMflf-tjq, l--J(>l,J..JI ~~ fcl?Jl41d~~ J..J1fod1~q 

~- 3qq;:ifi{~ Ql~f~lcf>, "qurcFf fcrqyrr 

't. ~ffl° ~' l--J(>{{(1 cfcFf fcrqrrr, tj511<v-1ll ~ 
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 Maharashtra State Biodiversity Board 

(Established under Section 22 of the Biological 

Diversity Act, 2002) 

msbb.ngp@gmail.com; 0712-2522982/84; 

maharashtrabiodiversityboard.gov.in 

Biodiversity Bhavan, Kadimbag, Civil Lines, 

Nagpur – 440001 

 

No. Marajaivim/Ganeshkhind/Room-3/1098/2024-25 

Date: 21/11/2024 

To, 

The Principal Secretary (Forests), 

Revenue and Forest Department, 

Mantralaya, Mumbai. 

 

Subject :- Regarding approval of the revised proposal 

excluding an area of 30 gunthas for the construction 

of a sewage treatment plant from the Ganesh Khind 

Garden Biodiversity Heritage Area declared under 

Section 37 (1) of the Biological Diversity Act, 2002. 
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Reference 

1. Letter No. MAA/PARYA-53 dated 20/6/2017 from 

the Municipal Commissioner. 

2. Letter from Registrar, Mahatma Phule Agricultural 

University Rahuri No. 

SSS/RAKRISMPRA/Biodiversity Centre/981 dated 

26/8/2019. 

3. Letter No. Marajaivima/Room-

2/Tana2/Ganeshkhind/567 dated 3/9/2019 from this 

office 

4. Maharashtra Government Gazette Extraordinary 

Part 4 A, Year 6. Issue 48, Extraordinary No. 78 (No. 

WLP. 0518/P.Kr. 223/F-1), Notification issued in the 

Gazette dated 31.08.2020. 

5. Commissioner Pune Municipal Corporation letter 

No. 2106 dated 5/9/2023 Letter to Hon'ble Principal 

Secretary (Forests) 
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6. Government Revenue and Forest Department's 

Office Letter No. Meeting-10.23/Pra.No.300/F-1 

dated 4/12/2023 

7. Government Revenue and Forest Department's 

Office Government Letter No. Meeting 

/10.23/Pra.No.282/F-1 dated 3/1/2024 

 

8. Commissioner Pune Municipal Corporation 

Revised proposal as of Official letter No. 4299 dated 

6/2/2024.  

9. Conservator of Forests, Regional Pune Official 

letter No. B/Room-4.2/Land/ 4777 dated 22/2/2024. 

10. Mahatma Phule Agricultural University Rahuri 

official letter no. Prashasan/astha/Pune Municipal 

Corporation-JICA/27 dated 21/2/2024 

11. Letter from this office No. 

Marajaivim/Ganeshkhind/Room-3/970 dated 

19.03.2024  
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12. Letter from this office No. 

Mararjavim/Ganeshkhind/Room-3/220 dated 

12.06.2024 

 

13. Letter from this office No. 

Marajaivim/Ganeshkhind/Room-3/318 dated 

11.7.2024 

14. This office's letter No. 404 dated 22.08.2024. 

 

15. Email dated 05/09/2024 from National 

Biodiversity Authority, Chennai (Letter No. 

NBA/LawGen/9/24.25) 

 

16. Mahatma Phule Agricultural University Rahuri's 

official letter No. SSSVK /sthapatya vibhag /1117 

dated 23/10/2024. 

 

In connection with the above subject, it is hereby 

informed that as per the guidelines issued by the 
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National Biodiversity Authority, Chennai, in the year 

2013 under Section 37 of the Biodiversity Act, 2002, 

for the declaration of Biodiversity Heritage Sites, 

there is a provision to declare an area as a 

Biodiversity Heritage Site, provided that the terms 

and conditions specified under Rule 2 are fulfilled. 

 

2. The Registrar, Mahatma Phule Agricultural 

University Rahuri, having obtained the consent letter 

from the Municipal Commissioner, Pune as a local 

self-government body under his reference letter No. 

1, regarding the declaration of a biodiversity heritage 

site, and considering the historical, traditional and 

ancestral biological resources found in Ganeshkhind 

Garden, which is under the jurisdiction of Mahatma 

Phule Agricultural University Pune, submitted a 

proposal to declare the site as a biodiversity heritage 

site in this office in various forms under reference 

letter No. 2, keeping in mind the guidelines of 

Section 37 of the Biodiversity Act, 2002. 

Accordingly, a proposal was submitted to the 
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Government of Maharashtra under reference letter 

No. 3, with a view to declaring Ganeshkhind Garden 

as a biodiversity heritage site. The Government of 

Maharashtra, under reference letter No. 4, notified an 

area of 33.01 hectares in Survey No. 25 at 

Ganeshkhind Garden Pune under the jurisdiction of 

the Registrar, Mahatma Phule Agricultural University 

Rahuri as a biodiversity heritage site. 

 

3. However, the Commissioner of Pune Municipal 

Corporation has a private sewage treatment plant on 

an area of 25 gunthas and to reduce the pollution of 

Mula and Mutha rivers in Pune city, sewage 

treatment projects are to be constructed at 11 more 

places. For that, they need an additional 30 gunthas 

of land and for that, they requested Mahatma Phule 

Agricultural University to transfer the land. But since 

Mahatma Phule Agricultural University Pune refused 

to transfer the land. Regarding the intervention of the 

Maharashtra Government. The Municipal 

Corporation requested the Hon. Principal Secretary 
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(Forests) under reference letter no. 5. The 

Maharashtra Government held a meeting of the 

concerned department under the chairmanship of 

Hon. Principal Secretary (Forests) under reference 

letter no. 6 on 4/12/2023. And the minutes of that 

meeting were sent to this office for action under 

reference letter number 7. According to those 

minutes, the concerned department inspected the 

Mokka site and directed the Municipal Corporation 

to submit a complete proposal through the 

Maharashtra State Biodiversity Board for necessary 

amendments in the notification of the heritage area 

by indicating the number of biological resources and 

plant species. 

 

4. As per the minutes, the Additional Municipal 

Commissioner, (Pune Municipal Corporation) vide 

his office letter No. 399 dated 15/1/2024 inspected 

the joint site on 19/1/2024 and his complete report 

has been submitted to this office vide his letter with 

reference number 8. And as per that report, a request 
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has been made to exclude an area of 30 gunthas from 

the declared heritage site area (33.01 hectares) for 

sewage treatment plant. 

 

5. As per the report sent by the Conservator of 

Forests, Pune, Forest Department after the field visit 

under his reference letter no. 9, the proposed 30 

gunthe area includes the following trees. The 30 

gunthe area that has been classified and reported 

includes a total of 46 trees such as Mango-1, 

Cashew-16, Jackfruit-10, Kadunim-1, Umber-1, 

Vilayati Chincha-2, Raintree-4, Cherry-2, Jacaranda-

1, Ashoka-1, Subabhul-6, Anjeer-1. Also, in the 25 

gunthe area under the control of Pune Municipal 

Corporation, it is stated that there are 2 old mango 

trees besides a total of 25 trees namely Subabhul-23 

and Jacaranda-2. The above trees are stated to be 

above 50 years old. 
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6. Mahatma Phule Agricultural University Rahuri has 

submitted a report to the Commissioner, Pune 

Municipal Corporation under reference letter No. 10. 

And the following scope has been mentioned in point 

number 2 of the letter. 

"In order to transfer the said land for the JICA 

project, in a virtual meeting held on 04/12/2023 

between the Hon. Secretary, Forest Department, 

Government of Maharashtra, Hon. Secretary, 

Biodiversity Board, Pune Municipal Corporation 

and the concerned representatives of the 

Divisional Agricultural Research Center, the Hon. 

Secretary, Forest Department, Government of 

Maharashtra suggested that the Pune Municipal 

Corporation should submit a revised proposal for 

the said land with the permission of the Hon. 

Secretary, Biodiversity Board. However, it is 

requested that it would be more useful if the Pune 

Municipal Corporation submits a proposal in this 

regard in a proper manner and tries to get the 

same approved by the Biodiversity Board at its 
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level. If approval is received in this regard, the 

said proposal will be immediately submitted to the 

Executive Council and Agricultural Council of the 

University for approval.” 

Taking into account the above report, a revised 

proposal was submitted to the Government of 

Maharashtra under reference letter No. 11 of this 

office. 

 

7. Meanwhile, Meghna Bhandari and 4 other NGOs 

filed a complaint with the National Biodiversity 

Authority and Maharashtra State Biodiversity Board 

under Section 61 (a) of the Biodiversity Act, 2002, 

demanding that the Pune Municipal Corporation 

should not be given additional space for the sewage 

treatment plant and connecting road in the heritage 

site area declared by them. Accordingly, a request 

was made to the Commissioner of Pune Municipal 

Corporation under reference letter No. 12 of this 

office to inform him about the current status of 
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sewage treatment plant. Under reference letter No. 13 

of this office, the Registrar of Mahatma Phule 

Agricultural University Rahuri was requested to take 

an appropriate decision regarding the transfer of 30 

gunthas of area. 

As informed, guidance was sought from the 

National Biodiversity Authority under reference 

letter No. 14 of this office. The National Biodiversity 

Authority, Chennai has guided this office under 

reference letter No. 15. The following 

recommendations are made in the last paragraph. 

"Therefore the State and Central Government have 

the authority to revise or amend construction project 

proposals after an area has been notified as a 

Heritage Site However, revisions must comply with 

relevant conservation laws, environmental 

regulations, legal frameworks and conservation 

objectives to ensure that the Biodiversity Heritage 

Sites are not affected." 
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8. Mahatma Phule Agricultural University has made 

the following recommendation to the Hon'ble 

Superintendent Engineer, Sewerage Department, 

Purna Municipal Corporation, Pune, vide reference 

letter No. 16, regarding the transfer of 30 gunthas of 

area for additional work, subject to the terms and 

conditions. 

1. The necessary instructions should be made in the 

notification of the said 30 guntha area and it should 

be approved by the Biodiversity Board. 

2. After the said approval, as per the government will 

determine the valuation of the 30 gunthas of land, the 

protective wall, internal roads and other development 

works as required should be done by the Pune 

Municipal Corporation in the area of Departmental 

Agricultural Research Ganeshkhind, Pune. 

9. In view of the above discussion, a revised proposal 

to exclude 30 gunthas from the Biodiversity Heritage 

Site area is being submitted to the Government of 
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Maharashtra for approval, subject to the following 

terms and conditions. 

i. The State Biodiversity Board has the following 

powers under Section 23 of the Biodiversity 

Act, 2002: 

23(c) Perform such other functions as may be 

necessary to carry out the provisions this Act or 

as may be prescribed by the State Government. 

ii. Since Mahatma Phule Agricultural University, 

Rahuri has given its consent to exclude 30 

guntha acres of area, the action to exclude the 

area has been taken subject to the terms and 

conditions of the agreement between Mahatma 

Phule Agricultural University and the Pune 

Municipal Corporation. 

iii. As per the report of the Conservator of Forests, 

Pune, 73 trees (Heritage trees and local or 

native trees) in an area of 55 guntha hectares are 

being affected, the Pune Municipal Corporation 

should take action at its level for the relocation 

and rehabilitation of the trees, subject to the 
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provisions of the Maharashtra (Urban Areas) 

Protection and Conservation (Amendment) Act, 

2021. 

iv. The exclusion of the 30 gunthe area does not 

change the historical and mythological status of 

the Ganeshkhind Garden area as a heritage site 

v. The National Biodiversity Authority has 

prepared guidelines for the management of 

biodiversity heritage sites in 2013. Accordingly, 

the following statutory provisions have been 

provided. 

“2(e) The creation of BHS may not put any 

restriction on the prevailing practices and usages of 

the local communities, other than those voluntarily 

decided by them. The purpose is to enhance the 

quality of life of the local communities through this 

conservation measure. 
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6(g) Any project/activity to be implemented by 

government practices agency, which is likely to have 

adverse impact on the BHS may be avoided. 

 

6(h) Generally no restriction is likely to be placed on 

the community, on the existing utilization of 

resources from the proposed BHS. 

 

6(i) Restriction in form of regulating the use of the 

resources may be warranted in some cases and such 

restriction may be totally voluntary on the part of the 

community. 

 

6(j) The management structure and utilization of 

resources for BHS notified on Government forest 

areas and other government owned areas will be 

determined by the concerned departments of the State 

Government." 
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10. Under Section 37 of the Biodiversity Act, 2002, 

the following powers are vested in the State for 

declaring a Biodiversity Heritage Site. 

37(3) The State Government shall frame schemes for 

compensating or rehabilitating any person or section 

of people economically affected by such notification. 

However, please consider the proposal to 

exclude 30 gunthas of area for sewage treatment 

plant from the biodiversity heritage site area with 

recommendations. 

 

Annexure: Reference Letter No. 9, 15 and 16 Copy 

Sd/- 

(Dr. Shivbala S.) 

member secretary 

Maharashtra State Biodiversity Board. 

Nagpur 
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CC: 

1. For information to the Commissioner, Pune 

Municipal Corporation 

2. For information to the Registrar, Mahatma Phule 

Agricultural University Rahuri 

3. Regional Conservator of Forests, Pune Forest 

Department 

4. Officer on Special Duty, Revenue and Forest 

Department, Mantralaya Mumbai 
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• li'3fla <!JMI~ 1JrrtM, m.v.ir. 
uRdl ~ flit e• cfi 

e1~a:a;cfl-~~~ 
Rajeev Kumar Mital, IAS 
PROJECT DIRECTOR 
NATIONAL RIVER CONSERVATION DIRECTORATE 

D 0. No. J-27017/3/2012-NRCD-II 

lr Htt~) 

' urn ~Jfi\:n ~ rl"R! 

\i@'~ 

or.fl-~ w m-arr m~r fal,rur 
Government of India 
Ministry of Jal Shakti 

Department of Water Resources 
River Development and Ganga Rejuvena 

Dated: 22nd November, 2024 

Your kind attention is invited to the progress of implementation of the project 
'Pollution Abatement of the river Mula-Mutha at Pune, Maharashtra', sanctioned in - -January, 2016 under the National River Conservation Plan {NRCP) at a cost of Rs. 
990.26 crore. 

2. The project, inter-alia, envisages construction of 11 Sewage Treatment 
Plants {STPs) of total 396 MLD at Kharadi, Warje, Vadgaon, Mundhwa, Matsya 
Beej Kendra, Naid_u, Bhairoba, Dhanori, Saner, Tanajiwadi a~d Botanical Garden. 

3. You may be aware that the project is being regularly monitored in the 
Ministry and also by the Steering Committee on a quarterly basis. One of the major 
factors is delay in handing over of land by Mahatma Phule Agricultural University 
to Pune Municipal Corporation for setting up of a 10 MLD STP at Botanical Garden. 

4. It has been gath~red that in November, 2019, Mahatma P~ule Agriculture 
University had given 'No Objection' for construction of STP at Botanical Garden. 
To this effect, Pune Municipal Corporation had completed initial site activities like 
site establishment, Topography, Soil Investigation, Basic Engineering etc. in this 
location. However, later during February - September, 2023, due to declaration o1 
Biodiversity Heritage Site, Mahatma Phule Agriculture University had disallowed 
Pune Municipal Corporation to continue carrying out of works for construction o1 
STP on the said location. 

5. In view of this, Pune Municipal Corporation had made a number o 
correspondences with Government of Maharashtra, and a meeting between thE 
Principal Secretary (Forest), Principal Chief Conservator of Forests, State 
Biodiversity Board, Commissioner of Pune Municipal Corporation and Nationa 
Agricultural Research Project, Pune was held on 4th December, 2023 in thif 
regard. However, till date, the said land is yet to be handed over to Pune Municipa 
Co o 10n resulting in further delay of the project. / 

Tr.t"Tirr-r?.~ Cont, 

c...~• G\ ~ ~ .i:irl!flll1 f.iii:~Ui:'1<1 l'Jat,onal River Conservation Directorate 
~ ~ ~\c\ ~"lM. '?T~ Jl<ri<:2'1M 3mTl~r !lTcrur. m.uft.Jit. qijdO~, Nttl- its, aft ~-110003 

1st Floor. Pi Deendayi-tt Anlyudc1va Bhawan. C G.O. Complex. Lodh1 Rond New Delh1-11ourn 
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6. Given the above, your kind intervention in the matter is requested so that the 
above issue is resolved at the earliest and further delay in completion of the projeGt 
is avoided. 

Smt. Sujata Saunik, IAS 
,hief Secretary. 

Government of Maharashtra, 
CS Office Main Building, Mantralaya, 
6th Floor, Madame Cama Road, Mumbai-400032 
Email: cs@maharashtra.gov.in 

Yours sincerely, 
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Office of the Superintending Engineer 

Sewerage Department (Project) 

Pune Municipal Corporation 

 

No. MA/Makan/3549 

Date: 25/11/2024 

To, 

The Hon’ble Registrar 

Mahatma PhuleKrushiVidyapeeth, 

Rahuri. 

 

Submitted for kind consideration. 

Subject:  Obtaining No Objection Certificate (NOC) 

for commencement of the Sewage 

Treatment Plant work at Pune, Aundh, 

Survey No. 25, Ganeshkhind. 

Reference: 

(1)  Letter of the Hon’ble Registrar, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, No. 

Kavy/Bhoomi/637/2019 dated 15/11/2019. 
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(2)  Letter from the Office of the Superintending 

Engineer, Sewerage Department (Project), No. 

SEDP/2199 dated 16/02/2023. 

(3)  Letter of the Hon’ble Associate Research 

Director, Mahatma PhuleKrushiVidyapeeth, 

Rahuri, No. SRSRS/VikruSanke/Establishment 

Dept./249/2023 dated 30 May 2023. 

(4)  Letter of the Hon’ble Associate Research 

Director, Mahatma PhuleKrushiVidyapeeth, 

Rahuri, No. SSSS/VikruSanke/Establishment 

Dept./1117/2024 dated 23 October 2024. 

(5)  Letter from the Office of the Superintending 

Engineer, Sewerage Department (Project), No. 

MA/Sewerage/3303 dated 29/10/2024. 

Under the National River Conservation Programme, 

for controlling pollution of the Mula–Mutha River, a 

total of 11 Sewage Treatment Plants are proposed in 

Pune city. Out of these, one Sewage Treatment Plant 

is proposed at Pune, Aundh, Survey No. 25, Pune, at 

the Botanical Garden of Mahatma 
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PhuleKrushiVidyapeeth. In the Government-approved 

Development Plan of Pune city, the said land is 

reserved for a Sewage Treatment Plant (SW3). 

For the said project, as per the condition of making 

available the required 30 gunthas land after carrying 

out development works, Pune Municipal Corporation 

was provided with a No Objection Certificate by you 

vide reference (1). 

Accordingly, the work of establishing a 10 MLD 

capacity plant at the said location was commenced, 

and the work of design, drawings, topographic survey, 

geotechnical investigation, layout, BEP, and site 

establishment of the proposed Sewage Treatment 

Plant has been completed. However, as per the 

resolution received vide reference (3), the said work 

was stopped. 

Subsequently, vide reference (4), a letter has been 

received from the Hon’ble Associate Research 

Director, Mahatma PhuleKrushiVidyapeeth, Rahuri, 
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informing that the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, has passed a 

resolution No. 28/Ka.P.Va.341 (dated 22/07/2024), as 

detailed below: 

Subject to fulfillment of the following conditions, the 

Executive Council has recommended, under Section 

3(3) of the Maharashtra Agricultural Universities Act, 

1983, the proposal for transfer of 30 gunthas land at 

Survey No. 25, Division of Regional Agricultural 

Research Centre, Ganeshkhind, Pune, to be forwarded 

to the Government for approval through the 

Maharashtra Council of Agricultural Education and 

Research. 

(1) Necessary amendments shall be made in the 

notification related to the said 30 gunthas area, and 

approval shall be obtained from the Biodiversity 

Board. 

(2) After obtaining the said approval, as per the 

valuation to be determined by the Government, Pune 
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Municipal Corporation shall carry out development 

works such as construction of a protection wall, 

internal roads, and other required development works, 

as necessary, at the experimental farm of the Regional 

Agricultural Research Centre, Ganeshkhind, Pune, as 

compensation. 

As per the above resolution, with reference to point 

(2), Pune Municipal Corporation has granted approval 

vide Resolution No. 6/982 dated 14/02/2023 to carry 

out development works at the Botanical Garden, 

Aundh, as per valuation of the proposed land. 

Information regarding priority development works to 

be carried out by Pune Municipal Corporation was 

already communicated to you vide reference (2). 

Further, with reference to point (1), for excluding the 

reserved area of the Sewage Treatment Plant at Pune, 

Aundh, Survey No. 25, Botanical Garden from the 

Biodiversity Area, immediate action has been 

requested vide reference (5) to the Hon’ble Principal 
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Chief Conservator of Forests and Member Secretary, 

Maharashtra State Biodiversity Board, Nagpur. 

The guidelines of the Biodiversity Heritage Site do not 

state that Sewage Treatment Plant works are 

prohibited. Moreover, the said project is an 

environmentally friendly project, and in order to 

control pollution of the Mula–Mutha River, it is 

necessary that the work of the proposed Sewage 

Treatment Plant at the Botanical Garden, Aundh, be 

commenced immediately. 

Therefore, it is requested that a No Objection 

Certificate (NOC) may kindly be issued for immediate 

commencement of the Sewage Treatment Plant work 

at Pune, Aundh, Survey No. 25, Ganeshkhind. 

Kindly acknowledge. 

 

Dr. Rajendra B. Bhosale 

Municipal Commissioner 

Pune Municipal Corporation 
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Enclosures:  Copies of letters at Reference Nos. (1) 

to (5). 

Copy to: 

The Hon’ble Associate Research Director, 

Regional Agricultural Research Centre, 

Ganeshkhind, Pune – 411067, for information. 
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Office of the Superintending Engineer 

Sewerage Department (Project) 

Pune Municipal Corporation 

 

No. MA / CESD / 34 

Date: 09/12/2024 

To, 

The Hon’ble Principal Secretary (Forests), 

Revenue and Forest Department, 

Mantralaya, Mumbai. 

 

Submitted for kind consideration. 

Subject:  Approval to the revised proposal of the 

Hon’ble Member Secretary, Maharashtra 

State Biodiversity Board, Nagpur, 

regarding exclusion of 30 gunthas area for 

construction of a Sewage Treatment Plant 

from the notified Biodiversity Heritage Site 
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at Pune, Aundh, Survey No. 25, 

Ganeshkhind Garden. 

Reference: 

(1)  Letter of the Hon’ble Registrar, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, No. 

Kavy/Bhoomi/637/2019 dated 15/11/2019. 

(2)  Letter of the Property and Estate 

Management Department, Pune Municipal 

Corporation, No. Mavya/4054 dated 

07/09/2022. 

(3)  Letter of the Superintending Engineer, 

Sewerage Department (Project), No. 

SEDP/2199 dated 16/02/2023. 

(4)  Letter of the Hon’ble Associate Research 

Director, Regional Agricultural Research 

Centre, Aundh, Pune, No. 

SSSS/VikruSanke/Land 

Availability/2372/2023 dated 23/02/2023. 

(5)  Letter of the Hon’ble Associate Research 

Director, Mahatma 
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PhuleKrushiVidyapeeth, Rahuri, No. 

SSSS/VikruSanke/Establishment 

Dept./1117/2024 dated 23/10/2024. 

(6)  Letter of the Hon’ble Member Secretary, 

Maharashtra State Biodiversity Board, 

Nagpur, No. MRAJAVIM/ Ganeshkhind/ 

Cell-3/1098/2024-25 dated 21/11/2024. 

(7)  Letter of the Project Director, National 

River Conservation Directorate, Ministry 

of Jal Shakti, Government of India, No. 

D.O. No. J-27017/3/2012-NRCD-II dated 

22/11/2024. 

Under the National River Conservation Programme, 

for controlling pollution of the Mula–Mutha River, 

eleven Sewage Treatment Plants are proposed in Pune 

city. One of these is proposed at Pune, Aundh, Survey 

No. 25, Pune, at the Botanical Garden of Mahatma 

PhuleKrushiVidyapeeth. In the Government-approved 

Development Plan of Pune city, the said land is 

reserved for a Sewage Treatment Plant (SW3). 
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For the said project, Mahatma 

PhuleKrushiVidyapeeth, Rahuri, had issued a No 

Objection Certificate vide reference (1), subject to the 

condition that 30 gunthas of land would be made 

available to Pune Municipal Corporation after 

carrying out development works. 

Accordingly, work for establishing a 10 MLD capacity 

Sewage Treatment Plant at the said location was 

commenced, and the design, drawings, topographic 

survey, geotechnical investigation, layout, BEP, and 

site establishment work of the proposed Sewage 

Treatment Plant were completed. However, after 

receipt of the letter under reference (4) stating that the 

said land was declared as a Biodiversity Heritage Site, 

the work was stopped. 

Subsequently, vide reference (5), a letter was received 

from the Hon’ble Associate Research Director, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, informing 

that the Executive Council of Mahatma 

PhuleKrushiVidyapeeth, Rahuri, had passed 
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Resolution No. 28/Ka.P.Bai.341 (dated 22/07/2024), 

as detailed below. 

Subject to fulfillment of the following conditions, the 

Executive Council has recommended, under Section 

3(3) of the Maharashtra Agricultural Universities Act, 

1983, the proposal for transfer of 30 gunthas land at 

Survey No. 25, Regional Agricultural Research 

Centre, Ganeshkhind, Pune, to be forwarded for 

Government approval through the Maharashtra 

Council of Agricultural Education and Research. 

(1) Necessary amendments shall be made in the 

notification pertaining to the said 30 gunthas area and 

approval shall be obtained from the Biodiversity 

Board. 

(2) After such approval, as per the valuation 

determined by the Government, Pune Municipal 

Corporation shall carry out development works such 

as construction of a protection wall, internal roads, and 

other required development works at the experimental 
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farm of the Regional Agricultural Research Centre, 

Ganeshkhind, Pune, as compensation. 

In accordance with the above resolution and with 

reference to item (2), the Property and Estate 

Management Department, Pune Municipal 

Corporation, vide reference (2), has communicated 

that the valuation of the said 30 gunthas land is Rs. 

5.10 crore. Accordingly, the Hon’ble Municipal 

Commissioner, Pune Municipal Corporation, has 

granted approval vide Resolution No. 6/982 dated 

14/02/2023 to carry out development works worth Rs. 

5.10 crore at the Botanical Garden, Aundh. 

Information regarding priority development works to 

be undertaken by Pune Municipal Corporation was 

already communicated to the Hon’ble Registrar, 

Mahatma PhuleKrushiVidyapeeth, Rahuri, vide 

reference (3). 

Further, with respect to item (1), the Hon’ble Member 

Secretary, Maharashtra State Biodiversity Board, 

Nagpur, vide reference (6), has recommended the 
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proposal for exclusion of 30 gunthas area from the 

Ganeshkhind Garden Biodiversity Heritage Site for 

construction of the Sewage Treatment Plant. Certain 

points from the said proposal are as follows. 

In item No. 9(iv), it is stated that exclusion of 30 

gunthas area does not alter the historical and heritage 

status of the Ganeshkhind Garden Biodiversity 

Heritage Site. 

In item No. 9(v), reference is made to the statutory 

provision (6j) mentioned in the Biodiversity Heritage 

Site Management Guidelines of 2013, which states: 

“the management structure and utilization of resources 

for BHS notified on Government forest areas and 

other government owned areas will be determined by 

the concerned departments of the State Government.” 

Under Section 37 of the Biological Diversity Act, 

2002, the State Government has the following powers 

regarding declaration of Biodiversity Heritage Sites: 

701



37(3) The State Government shall frame schemes for 

compensating or rehabilitating any person or section 

of people economically affected by such notification. 

The said project is an environmentally friendly 

project, and for effective control of pollution of the 

Mula–Mutha River, it is essential that the work of the 

proposed Sewage Treatment Plant at the Botanical 

Garden, Aundh, be commenced immediately. To 

avoid delay in completion of the 10 MLD capacity 

Sewage Treatment Plant at Ganeshkhind Garden, the 

Central Government, vide reference (7), has requested 

intervention of the Hon’ble Chief Secretary, 

Government of Maharashtra, regarding transfer of the 

proposed project land to Pune Municipal Corporation. 

Therefore, it is requested that immediate approval may 

kindly be granted to the revised proposal of the 

Hon’ble Member Secretary, Maharashtra State 

Biodiversity Board, Nagpur, for exclusion of 30 

gunthas area from the notified Biodiversity Heritage 

Site at Pune, Aundh, Survey No. 25, Ganeshkhind 
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Garden, for construction of the Sewage Treatment 

Plant. 

Kindly inform. 

Dr. Rajendra V. Bhosale 

Municipal Commissioner 

Pune Municipal Corporation 

 

Enclosure: Reference Letter from 1 to 7 
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Commissioner Office (PMC) <mco@punecorporatlon.org> 

~f21cp MtraJ ~ 2002 lfum ctieli-1 37 (1) ai"a1ra \ilftla cp(Dtlftd '1118etii 
:a1cilJt,Rid •nl.:c ~ qH~• ~ ~a1q1ufl 1fltcftiiq;<o1 isu=cft ~ 
cp(UQiicl>~dl 30 ~ &ff q•lf!=i ~ UtalqqlEil ~ Udl.=t clS(Diji&l&di 
uq;~ontfla alrift ~ <P(ulat,,a. 
1 message 

MSBB-Pune Office <msbb.pune@gmail.com> 
. To: mco@punecorporation.org 

Cc: msbb-ngp@gov.in 

Respected Sir, 
Please find the attached file. 

~ Thanks & Regards 
l :~SBB PUNE 

2 attachments 

~ 67•12242024011917.pdf 
ICI 43K 

~ Letter no. 1270 dt. 23-12-2024 (1).pdf 
lCJ 763K 

r 
I 

fe:. '2 7 I I 2-f 12. 4 
ft 

Tue, Dec 24, 2024 at 2:16 PM 

https://maff ,AOOQle.com/maiVu/1 nik=8f61283ad2&view=pt&search=all&permthid=thread-f: 1819310851586623873&simpl=msr:,-f: 18193108515866... 111 

Annexure R7-XVIII Colly
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  Chief Engineer's Office  

  Sewerage Department (Project) 

      Pune Municipal Corporation 

Outward No. CESD/589 

            Date - 02/01/2025 

 

  To 

          Officer-in-Charge,  

          Maharashtra State Biodiversity Board,  

          Sub-Office, Pune 

 

 

          Subject- Regarding the completion of the deficiencies in the 

matter regarding approval of the revised proposal excluding 30 

gunthas of area for construction of a sewage treatment plant from 

the Ganeshkhind Garden Biodiversity Heritage Site declared under 

Section 37 (1) of the Biological Diversity Act, 2002. 

 

      Reference - 

1. Letter from Member Secretary, M.R.J.V. Mandal Nagpur. 

Marajaivim/Room-3/BHS/1270/2024-25 Nagpur, dated 

23/12/2024. 

2. You Letter No.. Marajaivim /Room-4/P.K. 7-5/67/2024-25 

Pune, Dated 23/23/2024. 

 

In the case referred to in reference letter no. 2, it has been informed 

that the errors reported under reference no. 1 have been rectified and 

a self-explanatory report has been submitted. Accordingly, we are 

submitting the compliance report as follows. 
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1. In the notification dated 31-08-2020, only the latitude and 

longitude of the boundary of the Biodiversity Heritage Area are 

given and the survey number of the said area in the said notification 

is Aundh Survey Number 25. The latitude and longitude indicating 

the area to be excluded from the said area for the sewage treatment 

plant are being submitted along with the letter as per Appendix 'A'. 

 

2. We are attaching a map of the area to be excluded for the sewage 

treatment plant, including the entire area of the Ganesh Khind 

Garden Biodiversity Heritage Site. 

 

2. The survey number of the entire area of Ganesh Khind Garden, a 

biodiversity heritage site, for the sewage treatment plant and the 

area of the Bagalavaya is Oudh Survey Number 25 and is shown in 

the map. 

 

However, it is requested that further action be taken in the matter 

after reviewing the above matters. 

 

                                          Sd/- 

                                        Chief Engineer  

                                                       Sewerage Department and  

     Project Manager (JICA Project)  

Pune Municipal Corporation 

 

Attached - Map and Appendix 'A' 
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copy- 

Hon. Associate Research Director 

Divisional Agricultural Research Centre, 

 Ganeshkhind, Pune. 
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2. ~ cfilll1H4l.-f ~~ ~ ~tfl- 10.23/ )f.~. 282 ff;-1~ 20 ~ 2024. 
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4. -q:r~.liU. ~-~-4ftf.°R,. 7-5/80/2024-251I°T-411022 ~-08/01/2025. 
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Letter to Ganeshkhind Garden dt. 20-01-2025 
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Maharashtra State Biodiversity Board 

(Established under Section 22 of the Biological Diversity Act, 

2002) 

msbb.ngp@gmail.com; 0712-2522982/84; 

maharashtrabiodiversityboard.gov.in 

Biodiversity Bhavan, Kadimbag, Civil Lines, 

Nagpur – 440001 

 

No. MSBB/Cell-3/BHS/1534/2024-25 

Date: 24/01/2025 

To, 

Shri Uday Dhage 

Special Duty Officer 

Municipal Commissioner 

Revenue and Forest Department 

City Surveyor / Chief Garden Officer / … 

Subject:  Grant of approval to the revised proposal for excluding 

30 gunthas area from the Ganeshkhind Garden 

Biodiversity Heritage Site declared under Section 37(1) 

of the Biological Diversity Act, 2002, for establishment 

of a sewage treatment plant. 

Reference: 
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(1) Government of Maharashtra Extraordinary Gazette, Part IV, 

dated 30 August 2020. 

(2) Your office letter No. WLP 10.23/Pr.Kr. 282/F-1 dated 20 

December 2024. 

(3) Letter No. MSB/Cell-4/Pr.Kr.7-5/76/2024-25, Pune-411022 

dated 02/01/2025. 

(4) Letter No. MSB/Cell-4/Pr.Kr.7-5/80/2024-25, Pune-411022 

dated 08/01/2025. 

(5) Letter of the Project Director, National River Conservation 

Directorate, D.O. No. J-27017/3/2012-NRCD-II dated 22.11.2024. 

Sir, 

With reference to the above-mentioned correspondence, under 

Section 37(1) of the Biological Diversity Act, 2002, it is stated that, 

“On the recommendations of the State Biodiversity Board, the State 

Government may, from time to time, notwithstanding anything 

contained in any other law for the time being in force, notify in the 

Official Gazette areas of biodiversity importance as Biodiversity 

Heritage Sites under this Act. Provided that before making such 

recommendations, the State Biodiversity Board shall consult the 
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local bodies and the concerned Biodiversity Management 

Committees.” 

Under the said provision, a notification has been published 

declaring Ganeshkhind Garden area at Pune as a Biodiversity 

Heritage Site. A proposal, with recommendations, to exclude 30 

gunthas area from the total 33.01 hectares of the Ganeshkhind 

Garden Biodiversity Heritage Site for the purpose of establishing a 

sewage treatment plant has been received in this office, and the said 

proposal had earlier been submitted to the Government. 

However, vide reference (2), this office has been informed to fulfill 

the points mentioned below. 

Accordingly, compliance with the following total 14 points has been 

completed as detailed below: 

(1) In the notification dated 31/08/2020, the latitude and longitude 

of the boundary of the declared Ganeshkhind Biodiversity Heritage 

Site have been provided. In the said notification, after excluding 30 

gunthas area for the sewage treatment plant from Aundh Survey No. 

25 (Schedule-1), the latitude and longitude of the boundary of the 
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remaining area have been mentioned in Annexure A under Schedule 

(2). (Copy enclosed) 

(2) A map showing the entire area of the Ganeshkhind Garden 

Biodiversity Heritage Site along with the 30 gunthas area proposed 

to be excluded for the sewage treatment plant is being submitted. 

(Copy enclosed) 

(3) Since it is necessary to amend the notification dated 31/08/2020 

for excluding 30 gunthas area for the sewage treatment plant, a draft 

of the revised notification in this regard is being submitted along 

with the proposal. (Copy enclosed) 

(4) Survey number-wise details of the area, including the entire area 

of the Ganeshkhind Garden Biodiversity Heritage Site and the 30 

gunthas area proposed to be excluded for the sewage treatment 

plant, are being submitted in Schedule (2). (Copy enclosed) 

All the above-mentioned points have been complied with at the 

level of this office, and a detailed report in this regard is being 

submitted. 

Submitted for information and further necessary action. 
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Enclosures: As above 

(Dr. Shivbala S.) 

Member Secretary 

Maharashtra State Biodiversity Board 

 

Copy to: 

The Municipal Commissioner, Pune Municipal Corporation, for 

information. 

Copy to: 

The Associate Research Director, Regional Agricultural Research 

Centre, for information. 
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PMCMAIL Commissioner Office (PMC) <mco@punecorporation.org> 

~~ct> ~mn ~ ~oo~ irtft'a ct>etit ~\9 (~) diaafa tilftla cf>(D4id dih~c<11 
a16huRl6 •118wi JlqRlfai«IT qi(+ii ~y;r aa1q1ofl 1«tcflcp(Di isu=cH '3"~ 
q;(UQlcf;~dl ~o ~ ~ q•I~ .. ~urfur Ufdlqletl ~ U&I .. cf>(ulcsticstd. 

Member Secretary <msbb-ngp@gov.in> Fri, Jan 24, 2025 at 6:55 PM 
Reply-To: msbb-ngp@gov.in 
To: Uday Dhage <deskf1.rfd-mh@mah.gov.in>, Uday Dhage <deskf1.rfd-mh@gov.in>, mco <mco@punecorporation.org>, 
zars gkpune <zars_gkpune@rediffmail.com> 

Kindly find the attachment. 

Regards 

Member Secretary 

aharashtra State Biodiversity Board 

Nagpur 

2 attachments 

~ Ganeshkhind Garden Attachment. dt. 20-01-2025.pdf 
• 4839K 

'"' Letter no. 1534 dt. 24-01-2025.pdf 
ICl 2417K 

https://mail .google .com/mail/u/1/?ik=8f61283ad2&view=pt&search=all&pennmsgid=msg-f:1822136904723000807 &simpl=msg-f: 1822136904 7230... 1 /1 
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Sr. 

No. 

1 

1 

Maharashtra GoYcrnment Gazette 

Extraordinary Part 

Year ..... , Issue ...... , Date 

Extraordinary No ......... . 

Authorized Publication 

Created b~· the Government of 2\taharashtra under Central Acts 

(Other than Rules and Orders promulgated in Part I, 1-A and 1-L) Rules 

and Orders 

GOVERNMENT OF MAHARASHTRA 

Revenue and Forest Department 

Madam Kama Marg, H utatma Rajguru Chowk, Mantralaya, 

Mumbai 400 032, Dated--

Revised Notification 

Biological Diversity Act, 2002. 

No. WLP ... ./F-1, Whereas Government of Maharashtra on Maharashtra State Biodiversity 

Board & on the recommendations of Pune Municipal Corporation (Local body & BMC) and 

Regional Agricultural Research Station, Pune, out of the 33.01 hectares area ofGaneshkhind Garden 

declared as BHS by notification dated 31st August 2020, wherein excluding 0.30 hectares and the 

remaining 32.71 hectares as mentioned below (hereinafter referred to as "the said site" considering 

its biological and historical importance, the Government of Maharashtra feels it desirable to declare 

it as a "Biodiversity Heritage Site". 

Accordingly, the powers now conferred by sub- section (1) of section 37 of the Biological 

Diversity (Amendment) Act, 2023 (10 of2023) the Government of Maharashtra in exercise of all 

other powers empowering it in this regard, on the recommendation of the Pune Municipal 

Corporation (Local body & BMC) and Regional Agricultural Research Station, Pune and of 

Maharashtra State Biodiversity Board declares the said area as ''Biodiversity Heritage Site" 

excluding the area mentioned in Schedule 2 out of the area in Schedule 1 

SCHEDULE 1 

Name Place Survey District Latitute and Area Remark 

No. Iontgitudc of border (Hect.) 

2 3 4 5 6 7 8 

Ganeshkhind Mahatma Aunh Pune C) N .. 18.5 687 33.01 Biodiversity 

Garden Phule Survey E .. 73.8239 Hect or Heritage Site as 

Agricultural No.25 D) N .. 18.5679 per Notification 
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University, E .. 73.8283 

Pune C) N .18.5628 

E .. 73.8286 

D) N.18.563 

E .. 73.8222 

SCHEDULE 2 

Sr. Name Place Survey District Latitute and Area Remark 

No. No. lontgitude of border (Hect.) 

1 2 3 4 5 6 7 8 

I Ganeshkhind Mahatma Aunh Pune 11. N.2053433.16 0.30 S.W. 3 area as 

Garden Phule Survey E.375962.67 Hector per approved 

Agricultural No.25 12. N .2053424.07. development 

University, Plot Bas E.375966.39 plan 

Pune shown in 13. N.2053390.11. 

map E.375963.95 

14. N.2053387.34 

E.376007.13 

15. N.2053449.88 

E.376009.685 

16. N.2053476.02 

E.375981.62 

17. N.2053460.36 

E.375995.96 

18. N.205367.81 

E.375979.46 

19. N.2053462.27 

E.375977 .66 

20. N.2053448.87 

E.375972.24 
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~~m ~tt1ui:,:01 -~~-31", ~ n, ~o~'"'~ ~~, wa; ~~~\9 
REVENUE AND FOREST DEPARTMENT 

Madam Cam.a Marg, Hutatma Rajguru Chowk, Mantralaya, 
Mumbai 400 032, Dated 12th June 2025. 

NOTIFICATION 

BIOLOGICAL DIVERSITY AcT, 2002. 

No. WLP-10.23/C.R.282/F-1.-Whereas, Government of Maharashtra intends to amend 
Ganeshkhind Biodiversity Heritage Site Notifications No. WLP-05.18/C.R.223/F-1, dated 31st August 
2020 as described in the schedule appended hereto (hereinafter referred to as "the said area") as a 
"Revised Ganeshkhind Biodiversity Heritage Site". 

Accordingly, the powers now conferred by sub- section (1) of section 37 of the Biological Diversity 
(Amendment) Act, 2023 (10 of 2023) to the Government of Maharashtra and of all the powers enabling 
in this behalf, Government of Maharashtra on the recommendation of the Pune Municipal Corporation 
(Local body and BMC) and Regional Agricultural Research Station, Pune and of Maharashtra State 
Biodiversity Board declares the said area as "Revised Ganeshkhind Biodiversity Heritage Site" as 
described in the schedule. 

Schedule 

Sr. Name Place Survey District Latitude and Longitude of Area 
No. No. border (Hect.) 

1 2 3 4 5 6 7 
1 Revised Mahatma Aundh Pune (A) 18°34'7.32"N 73°49'26.04"E 32.71 

Ganeshkhind Phule Survey 
(B) 18°34'4.44"N 73°49'41.88"E 

Ha 
Biodiversity Agricultural No. 25 
Heritage Site University, (C) 18°33'46.0S"N 73°49'42.96"E 

Pune 
(D) 18°33'46.S0"N 73°49'19.92"E 

But It shall not include land patch 
having following Geo coordinates 

1. 18°34'4. 77"N 73°49'28.41"E 

.?• 18°34'4.48"N 73°49'28.54"E 

3. 18°34'3.37"N 73°49'28.45"E 

4. l8°34'3.28"N 73°49'29.95"E 

5. 18°34'5.30"N 73°49'30.00"E 

6. 18°3415.6611N 73°49'29.52"E 

7. 18°34'5.88"N 73°49'28.98"E 

8. 18°34'5. 72"N 73°49'28.91"E 

9. l8°34'5.26"N 73°49'28. 74"E 

By order and in the name of the Governor of Maharashtra , 

VIVEK HOSHING, 
Deputy Secretary to Government. 

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR, 
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, 
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS, 
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR: DIRECTOR, RUPENDRA DINESH MORE. 
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